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JOINT COMMITTEE INSPECTION REPORT  
 

Hon’ble National Green Tribunal, Central Bench, Bhopal had issued the following 

directions vide order dated 15/01/2024 in the O.A No. 06/2024 (CZ) Ajay Pratap Singh 

Patel Vs State of Madhya Pradesh & Ors. Has constituted a committee comprising   

(i)One representative from the collector, Narsinghpur (M.P.), (ii) One representative 

from the Central Pollution Control Board, Regional Office (M.P.), (iii) One 

representative from the state pollution control board.to visit the site and submit the 

factual and action taken report within six weeks. The background and relevant extract 

of the order dated 15/01/2024 are furnished below (order dated 15/01/2024 is enclosed 

at Annexure-1): - 

 

“3. To examine the compliance of the Biomedical Waste Management Rules,2016 

following information’s are required: - 

i. Number of hospitals in the District, Narsinghpur, M.P. and capacity to generate 

waste. 

  ii. Existing facility to dispose and the quantity. 

  iii. Quantity of disposal of untreated biomedical solid waste. 

  iv. Availability of the facility for Biomedical waste treatment and its distance from   

       capacity of disposal per day. 

4. Action taken by the State PCB and the CMO for non-compliance of biomedical waste 

management rules. Remedial methods which are required to be taken by the authority 

concerned and actual action taken. 

5. To examine and to report the matter, we constitute the following committee: - 

i.  One representative from the Collector, Narsinghpur, M.P. 

ii. One representative from the Central Pollution Control Board, M.P. 

iii. One representative from the State Pollution Control Board, M.P.” 
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In compliance with the above directions given by the Hon’ble NGT(CZ) in 

O.A. 06/2024 dated 15/01/2024, the committee comprising of following 

nominated members was constituted. 

 

Copy of nomination received from respective department is enclosed at Annexure-2. 

MPPCB, being the Nodal Agency in this matter, coordinated with all the concerned 

departments and after preliminary discussion, it was decided to schedule the site visit for 

14/02/2024. Accordingly, a letter dated 19/01/2024 and 12/02/2024 (Annexure-2) was 

issued to all the committee members and the applicant Shri Ajay Pratap Singh Patel 

respectively to intimate the date of site visit. On the day of the visit, all committee 

members and other stakeholders were present during the said visit.  

Therefore, the details of officials and applicant/petitioner present during the site visit to 

Place of complaint on 14/02/2024 are as follows. 

 

i. Shri Manindra Singh, Sub Divisional Magistrate, Narsinghpur (M.P.) 

ii. Dr. Anoop Chaturvedi, Scientist-B, CPCB Regional Directorate, Bhopal (M.P.) 

iii. Shri T.S. Banerjee, Scientist, MPPCB Regional Office Jabalpur (M.P.) 

iv. Smt. Sakshi Bajpai, CMO, Narsinghpur  

v. Rajesh Namdev, Health officer, Municipal council Narsinghpur  

vi. Shri Jaikishan Sharma, Sub Engineer, MPPCB RO Jabalpur (M.P.) 

vii. Shri Ayeed Parvez, Contract Engineer, MPPCB RO Jabalpur (M.P.) 

viii. Shri Sachin Chaturvedi, Citadel Company (MSW collecting agency) Narsinghpur 

ix. Ajay Pratap Singh Patel, Applicant/Petitioner  

 

S.No. Name of Department Name of Committee Member 

1. Representative from the Collector, 

Narsinghpur, M.P. 

Shri Manindra Singh  

Sub Divisional Magistrate  

2. Representative from Central 

Pollution Control Board, RD Bhopal 

Dr. Anoop Chaturvedi 

Scientist-B 

3. Representative from Madhya 

Pradesh Pollution Control Board, 

RO Jabalpur 

Shri T.S. Banerjee 

Scientist 
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This report is being filed by the joint committee after conducting the field visit on 

14/02/2024, looking into the issues raised by the complainant and after due discussions 

with local stakeholders.  

 

 

 

 

A. Background and specific issues in this matter: - 

  

The complaint and subsequent judgements have highlighted the following 

concerns: - 

 

Complaint letter petition dated 11/12/2023 with reference to Municipal 

Council Narsinghpur (M.P.) 

Issues Raised Factual Observations against Issues  

1. The applicant has mainly 

alleged that the entire chemical 

and biomedical waste is 

disposed of about 300 to 400 

meters away from the barman 

river and same is being 

accompanying in the main flow 

in the river Narmada which 

results many chemical diseases.  

 

 The committee has made it abundantly 

evident that there isn't a river named 

Barman. The closest location is on the 

Narmada River's bank and is known as 

Satdhara and Barman Ghat. This site 

comes under the jurisdiction of barman 

Khurd gram panchayat. The committee 

members visited the Barman located at 

Narmada River and it was observed 

that at the agriculture field of Nema 

farm near Satdhara road behind Sai 

mandir small quantity of solid waste 

(5-6) trolly found dumped which is 

covered by soil. The committee tried to 

contact the farmland owner to collect 

the source and reason for dumping, but 

landowner was not available at that 

time and caretaker does not know 

about this dumping. The matrix of the 
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dumped waste indicates that it is 

mostly municipal solid waste generated 

from the nearby area and may be 

dumped intentionally for levelling of 

low laying area. The applicant showed 

some photograph which was taken by 

him on 26.11.2023 the photograph 

provided by the applicant and matrix of 

earlier dumped MSW indicated that it 

is mostly plastic waste and majority of 

them is banned single use plastic i.e. 

carry bag, Thermocol cups, disposable 

plastic glass etc. The Google image 

history of the Nema's field was 

examined to determine if there was any 

past violation of the environmental 

regulations w.r.to MSW. The site 

appeared to be used for agricultural 

purposes continuously and no 

significant accumulation of municipal 

solid waste (MSW) was detected. 

Panchnama of the site is enclosed as 

Annexure-3 

 

2. The entire waste is getting 

absorbed into the Narmada 

River and causing many 

diseases, since Narmada River 

is a symbol of religious and 

sacred faith, due to which, apart 

from Narsinghpur district, in 

other districts too, its water is 

consumed without any 

maintenance, and it is very 

As mentioned above MSW is being 

dumped in the agriculture field in 

month of November 2023 and matrix 

also indicates it is MSW. Hence the 

allegations made in the petition 

regarding dumping of bio-medical 

waste and because of its water 

pollution and disease spreading in this 

area are not in consonance with the 

facts. However, for further 
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important that the disposal 

distance of waste from any river 

be at least two kilometers. 

Thus, is mentioned under the 

Waste Management Provision 

Act 2005, 

confirmation the committee contacted 

the CMHO of Narsinghpur. He also 

confirms that vide its letter dated 

16.2.2024 there is no such kind of 

incidence in Satdhara road area related 

to spreading of disease due to water 

pollution. The letter issued by the 

CMHO is enclosed as Annexure-4 

 

           The petitioner also mentioned 

water pollution and claimed that the 

river Narmada is getting polluted. To 

assess the present status of water 

quality samples of River Narmada up 

and down stream have been collected 

and analyzed by MPPCB, laboratory at 

Jabalpur. The samples were collected 

at representative locations on a random 

basis in the visited area. The results of 

water analysis are enclosed as 

Annexure-5. Based on the analysis 

values of river Narmada it can be 

concluded that there is no significant 

variation in water quality and none of 

the parameters show any abnormal 

values. 

          Under National Water 

Monitoring Program (NWMP), 

MPPCB collects water sample on 

monthly basis from Narmada River at 

Barman Ghat, District Narsinghpur, 

which is located downstream side of 

the Satdhara point. The completed 

analysis report of the Narmada River 
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for last 01 year is enclosed as 

Annexure-6 as per the above compiled 

analysis reports, no reportable effect in 

water quality of River Narmada were 

observed in last one year. 

 
 

 

 

 Information required in Point No. 3 under the directions issued by the 

Hon’ble NGT regarding biomedical waste and its disposal facility are as 

follow: - 

A. Number of hospitals in the district Narsinghpur, M.P. and Capacity 

to generate waste.   

i. Total no. of Government bedded HCF (health care facility) is 

32 and No. of Government non-bedded HCF (health care 

facility) is 15 and their waste generation is enclosed in 

Annexure-7 

ii. Total no. of private bedded HCF (health care facility) is 25 

and no. of private non-bedded HCF (health care facility) is 55 

and their waste generation is enclosed. Annexure-7 

B. Existing Facility to dispose and the quantity. 

In the Narsinghpur district, there is a CBWTF facility Named M/s 

Common Bio Medical Waste Treatment Facility Narsinghpur 

(M.P.), which is situated in Khasra no. 163/2 Village Biner, Tehsil-
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Kareli. This disposal plant has been found to be operational, with a 

capacity of 200 kg/hour for the incinerator, 100 kg/hour for the 

autoclave, 100 kg/hour for the shredder, and 7.50 KLD ETP. Every 

day, about 133 Kg of BMW waste is collected and disposed of on 

the same day. 

C. Quantity of Disposal of untreated biomedical solid waste. 

As mentioned, above in the Narsinghpur district, there is a CBWTF 

facility and during the inspection of trenching ground of Narsinghpur 

Municipal Council located at Sankal road, it was observed that, there is a 

sufficient facility to collect and store the household bio medical waste. 

As a result, there is no untreated biomedical solid waste disposal. 

 

D. Availability of the facility for Biomedical waste treatment and its 

distance from capacity of disposal per day. 

In the Narsinghpur district, there is a CBWTF facility Named M/s 

Common Bio Medical Waste Treatment Facility Narsinghpur 

(M.P.), which is situated in Khasra no. 163/2 Village Biner, Tehsil-

Kareli. The distance of the facility from Narsinghpur city is around 

12.60 Km. The operational capacity is 200 kg/hour for the 

incinerator, 100 kg/hour for the autoclave, 100 kg/hour for the 

shredder, and 7.50 KLD ETP. The CBWTF facility has two trucks 

that are used to collect BMW waste from hospitals and clinics. 



 

 

11 | P a g e  

IR of Joint committee of OA No 6 of 2024 

These vehicles are fitted with GPS tracking systems that are linked 

to the CPCB monitoring cell's central server.  

 Bio-medical waste management w.r.to waste generation, disposal, adequacy of 

treatment facility in Narsinghpur area. 

As per MPPCB annual report of BMW 2022 the bio-medical waste 

generation in Narsinghpur around 133 kg per day (BMW annual report 

enclosed as Annexure-8) and for treatment of the same CBWTF has 

been installed at village Biner Distt. Kareli. The CBWTF has valid 

authorisation. The authorisation enclosed as Annexure-9. To verify the 

adequacy of the treatment capacity of plant, the committee visited the 

treatment facility and found that the CBWTF has installed 200 kg/Hr 

static incinerator with PLC, conveyor feeding and dry scrubbing system. 

The facility has also installed 100 kg/Hr shredder, 100 kg/cycle 

autoclave, 7.5 KLD ETP and separate storage of incinerator ash. 

There are 56 Health Care Facilities (HCFs) with a total of 1632 beds that 

have obtained membership. On average, 120 kg of waste is being 

collected and treated per day. This amount represents only 3% of the 

present treatment capacity of installed capacity. This calculation is based 

on the current waste generation, collection, and bed occupancy in the 

area, assuming the plant operates 20 hours per day and all the waste is of 

the yellow category. As the waste is in very less quantity w.r.to installed 

capacity the plant was operated in morning hours generally for 2-3 hours 
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it includes temperature rising and cooling time. At the time of visit 

incinerator not in operation and cooling time was going on. 

This indicates that the plant has a significant capacity to handle more 

waste. Increasing the waste collection could potentially improve the 

efficiency of the plant’s operations. However, it’s also important to 

consider factors such as the types of waste and the specific treatment 

requirements for each category. 

It appears there’s a concern about the disposal of plastic waste generated 

by hospitals. The applicant Sh. Ajay Pratap Singh has observed that 

sometimes this plastic waste gets mixed with Municipal Solid Waste. 

This observation is further confirmed by the representative of Common 

Bio-medical Waste Treatment Facility, who has noticed an absence of 

plastic waste during the collection of Bio-Medical Waste from Health 

Care Facilities, particularly from government-owned Community Health 

Centers and some of the private hospitals also. 

This could indicate a need for improved waste segregation practices at 

the source, especially in government owned CHCs. Proper segregation 

of waste is crucial for effective waste management and can help ensure 

that plastic waste is appropriately treated and does not end up in MSW. 

As informed by CBWTF representative still 48 HCF mostly non-bedded 

has not obtained membership of treatment facility hence the possibility 

of BMW dumping in municipal bins by non-member HCFs may not be 
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ruled out. It was observed that most of the health care facilities, 

especially non-bedded, still do not adopt the bar code system for waste 

tracking, so in this type of situation it very difficult to trace out the 

source of BMW dumping in municipal bins if any. It is also informed by 

the CBWTF representative there are 06 Municipal Council in his 

coverage area and so far, none of them approaching for agreement of 

household medical waste disposal. It is also pertinent to mention that 

PHCs and veterinary hospitals of the district do not give the BMW for 

its safe disposal.    

 Municipal Solid waste management w.r.to waste generation, disposal, 

adequacy of treatment facility of Narsinghpur Municipal Council. 

Narsinghpur Municipal Council Profile: - Narsinghpur district, spanning over 

an area of about 5126 Sqr.km, lies in the south-central part of the state of 

Madhya Pradesh. There are five tehsils fall under this district namely 

Narsinghpur, Gotegaon, Gadarwara, Tendukheda & Kareli and the 

district further divided into six administrative blocks namely Saikheda, 

Babai Chichhli, Chawarpatha , Kareli, Narsinghpur & Gotegaon .  

Narsinghpur Municipal Council covers 14.1 Sq. Kms area and has 

population of 59800 (As per census 2011). It consists of 28 wards. The 

quantity of this waste is about 20 MT/Day. Narsinghpur Municipal 

Council (NMC) has taken various required measures for collection, 

transportation, partially treatment & disposal of Municipal Solid waste. 

During the city visit it was observed that MSW accumulated in vacant 
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plots of colonies and small heaps of waste also observed at prominent 

locations of city, it indicates still more efforts are required for proper 

management of MSW. The NMC gave contract to M/s CITDEL for 

collection of waste from Narsinghpur area which is ultimately sent to 

Jabalpur for waste to energy plant (Copy of agreement is enclosed as 

Annexure-10. The representative of CITDEL informed the committee 

that due to the long pendency of the previous bills at NMC level 

effective management of MSW is being affected. 

  Allegation related to dumping of BMW along with MSW at 

this site was mentioned in the petition, it was observed that the medical 

waste generated from households is being collected by the NMC. For 

collection of the waste more than 14 door-to-door garbage collection 

vehicles are available. However, on random basis, few vehicles verified 

are found equipped with dedicated bins for collection of bio-medical 

waste however lid of some container found damaged. The vehicles have 

four bins for collection of wet, dry, biomedical and E-waste. 

   Household Biomedical waste, such as sanitary napkins 

and diapers, which pose a grave hazard to the environment, is being 

collected and stored at MRF facility however for its further disposal 

NMC not done any agreement with M/s CBWTF, Biner Distt. Kareli 

which is authorized by MPPCB for collection of medical waste from 
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Narsinghpur area. The letter issued by NMC on dated 15.2.2024 

regarding household collection of BMW is enclosed as Annexure-11.   

 

 Action Taken: - 

 

1. A court case has already been filed against Municipal council 

Narsinghpur. Details of Court Case are: -  

Case no- 549/2016 Under Section 15 and 17 of Environmental 

protection act 1986 and Municipal Solid waste rules 4 and 7. 

Annexure-12 

2.  Notice has been issued for Authorization under Section 25 of the 

Water (Prevention and Control) Act of 1974. Annexure-13 

3.  EC has been imposed in compliance with Hon’ble NGT O.A. 

606/2018 of Rs.66 lakhs (from July 2020 to December 2020). 

 Annexure-14 

4. Notices have been issued to the HCFs (health care Facilities) 

regarding disposal of BMW waste to the CBWTF facility.  

Annexure-15 
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 Conclusion: - 

 

The committee observed that there is no dumping of Bio-medical waste 

at Barman near Narmada River however, at the agriculture filed of Shri 

Nema ji which is approx. 400-meter upside from river some quantity of 

MSW was dumped in the month of November 2023. The matrix of the 

MSW indicated that still substantial quantity of banned single use plastic 

available this may be cause of river pollution. 

For treatment of BMW generated in the district CBWTF has been 

installed however it is being operate only at its 3% capacity and approx. 

90% capacity Still remained. This indicates that the plant has a 

significant capacity to handle more waste. It seems that there is gap 

between generation and collection because 48 HCFs and 06 municipal 

corporation not obtaining the membership of the CBWTF for disposal of 

its Bio-medical waste. This indicates that the plant has a significant 

capacity to handle more waste.  

The spot evidence indicates that neither water borne disease spread nor 

water quality of river Narmada getting affected in Barman area because 

of BMW. 

As for plastic waste, it’s a significant part of solid waste and poses a 

considerable challenge due to its non-biodegradable nature. However, 
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more attention and strengthened infrastructure are indeed required to 

effectively manage solid waste, particularly plastic and biomedical 

waste. 

It’s a complex issue that requires the cooperation of government 

agencies, environmental organizations, and the community. It’s also 

crucial to raise awareness among the public about the importance of 

proper waste disposal and recycling to avoid such kind of issues raised 

by the applicant in present case. 

 

 

Recommendations: - 

Based on the monitoring and inspection conducted by Joint Committee 

on 14th Feb 2024 the following are the recommendations: 

 

1. In compliance of Hon’ble NGT OA no 710/2017 and 360/2018  

district environment plan of Narsinghpur has been prepared in 

2021, the effective implementation of the same may be ensured by 

the NMC.   

2. The CBWTF inform the name of the HCFs in writing to MPPCB 

those who are not giving their generated waste, have not obtained 

the membership and not adopting the bar code system so far. 

3. To organize more awareness activity and interaction with member  
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hospitals in consultation of MPPCB and NMC so that waste could 

be managed properly at source. 

        3. NMC may start special drive for elimination of single use plastic   
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Item No. 02 
 

 

 
BEFORE THE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONE BENCH, BHOPAL 

(Through Video Conferencing) 
 
 

Original Application No. 06/2024(CZ) 
 

 
Ajay Pratap Singh Patel       Applicant(s) 

 
Verse 

 
State of Madhya Pradesh & Ors.     Respondent(s) 
 

Date of Hearing: 15.01.2024 
 
 

 

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
      HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER 
 

 

 

 
 

 

 

 
 

 

For Applicant(s): None  

For Respondent(s) : None 

 
 

 
 

 

 

 
 

 

 

 

    

ORDER 
   

1. Issue raised in this application is violation of the Environmental 

(Protection) Rules, 1986, Bio-Medical Waste Management Rules 2016 as 

amended by (2nd Amendment Rules, 2019), Solid Waste Management 

Rules, 2016 and  the Water (Prevention and Control of Pollution) Act, 1974 

in the District Narsingpur, M.P. 

2. It is alleged that entire chemical and biomedical waste collected in the city 

from different parts in the District Narsingpur, M.P., Sankaracharya ward 

are directly thrown into the Burman River and it is being flown in the main 

flow of the River Narmada. It is further contended that the entire waste is 

getting absorbed into the Narmada River and causing several diseases and 

polluting the water quality of the river, which is also a source of drinking 

water in the city. 

3. To examine the compliance of the Biomedical Waste Management Rules, 

2016 following informations are required:- 

19
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i. Number of hospitals in the District, Narsingpur, M.P. and 

capacity to generate the waste. 

ii. Existing facility to dispose and the quantity. 

iii. Quantity of disposal of untreated biomedical solid waste. 

iv. Availability of the facility for Biomedical waste treatment and 

its distance with capacity of disposal per day. 

4. Action taken by the State PCB and the CMO for non-compliance of 

biomedical waste management rules. Remedial methods which are required 

to be taken by the authority concerned and actual action taken. 

5. To examine and to report the matter, we constitute the following committee 

:- 

i. One representative from the Collector, Narsingpur, M.P. 

ii. One representative from the Central Pollution Control Board, M.P.  

iii. One representative from the State Pollution Control Board, M.P. 

6. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks.  

 

 
List it on 04th March, 2024. 

 

 
 

Sheo Kumar Singh, JM 
 
 

 
 
[ 

 
Dr. A. Senthil Vel, EM 

 
 

15th January, 2024 
O.A. No. 06/2024 (CZ) 

PN 
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ORIGINAL APPLICATION NO.  06/2024 
 

AJAY PRATAP SINGH PATEL  
 

Vs.  
 

STATE OF MADHYA PRADESH & Ors. 

  

 

MEMO OF PARTIES 

 

Applicant: 

 
AJAY PRATAP SINGH PATEL  
Sankaracharya Ward,  
Narsinghpur, M. P.  
Mob: 9425042634 
 
 
Respondent: 
 

1. State of Madhya Pradesh through District Magistrate, Narsinghpur, M.P.   

2. Commissioner, Municipal Corporation, Narsinghpur, M.P.   

3. Member Secretary, MPPCB 

  

1
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ORIGINAL APPLICATION NO.  06/2024 
 

AJAY PRATAP SINGH PATEL  
 

Vs.  
 

STATE OF MADHYA PRADESH & Ors. 

Brief of the Complain Remarks 

The complainant has stated that he is resident of 

Shankaracharya Ward, District Narsinghpur. There is 

a provision by the District Narsinghpur Municipal 

Council to dispose of the entire chemical and Bio 

medical waste collected in the city separately from the 

city, but the entire waste is disposed of about 300 to 

400 meters away from the Barman River and the 

same is being accompanying in the main flow in the 

river Narmada. The entire waste is getting absorbed 

into the Narmada River and causing many diseases, 

since Narmada River is a symbol of religious and 

sacred faith, due to which, apart from Narsinghpur 

district, in other districts too, its water is consumed 

without any maintenance, and it is very important that 

the disposal distance of waste from any river be at 

least two kilometers. Thus is mentioned under the 

Waste Management Provision Act 2005, since the 

manner in which the waste is being thrown in the 

open space by the Municipal Council Narsinghpur it 

will get mixed with Narmada water and become a 

source of many chemical diseases.  

 
The efforts are being made in the public 

interest by the honorable courts and authorities and 

the government by making strict rules for the purpose 

of saving the Narmada River and centralizing clean 

water in the rivers under the Swachh Bharat Abhiyan, 

so that proper care can be taken on health and 

medicine. Contrary to all the efforts of Government, 

the Municipal Council Narsinghpur ignoring all the 

directions which is matter of serious concern.  

The complainant has requested to take 

suitable action against the Municipal Council 

Narsinghpur and to direct them for taking suitable 

action to prevent serious diseases in future.  

- Violation of Environment 

protection Act 

- Water Pollution 

- Bio- Medical Waste/ 

Chemical waste 

- Municipal Solid Waste 
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qfae uft, 5, 3Ta sotaft, iurT 462016 

1. Hci4E, 

afisyz H.1.) 

Fax No t+91-755-2463742 E"mail : it_mppcb@rediffmail.com 
fafu/ NGT (CZ) /ufaat/ 20 2 4 

2. afy fa
grcs 

AldT UGodi ffcT d¡ � ccft, ERI yGUT 3T. 06/2024 (CZ) 

3. To examine the compliance of the Biomedical Waste Management Rules, 2016following 
informations are required: 

iii. Quantity of disposal of untreated biomedical solid waste. 

i. Number of hospitals in the District, Narsingpur, MP. and capacity to generate the waste. 
ii. Existing facility to dispose and the quantity. 

iv. Availability of the facility for Biomedical waste ireatment and its distance with capacity of 
disposal per day. 

5. To examine and to report the matter, we constitute the following committee : 
i. One representative from the Collector, Narsingpur, M.P. 

&liFE 

4. Action taken by the State PCB and the CMO for non-compliance of biomedical waste 
managemnent rules. Remedial methods which are required to be taken by the authority concerned 
and actual action taken. 

ii. One representative from the Central Pollution Control Board, MP. 

within six weeks. 

aturet,fai5 
19 JAN, 2024 

ii. One epresentative from the State Pollution Control Board, M.P. 

1595 | L egal-NGT 

List it on 04th MaYch, 2024. 

Lilestyle for 
Ervionent 

6. The Committee is directed to visit the place and submit the factual and action taken report 

25
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y.6.//' /..ipA,/2024 

Imail durDgburus 0, webse www.waroinghpuris 

hl 42 Biomedical wasto Managornont Rulgs 2016 41 41 1e 2 

gfegy fe-t 29 01/2024 
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-
REGIONAL OFFICE 

r-ax & Ph. 5042780 

M.P. POLLUTION CONTRO L BOARD, - Plot No. : 455. 456., Vijuynagur. Jubulp~r,( ~) .) 
I.IQUII) SAMPLE ANALYSIS RI ;! Of 

Sample from :- River Namiadn al Nars inghpur . 
:- 1) UIS Sutdhara Bridge 2) D/S Satdhnro Rnclge Sample Detai ls 

I Bill No. DI. Date of Collection :- 14/02/2024 Analysis No. 87-88/224 
Date of Receipt : - 14/02/2024 

TS Oancrjcc Dale of Analysis - 21/02/2024 Sample collcclcd by :-
Analysis Done By :- Mrs. Amiyu Ekku 

Result Resull Result Resu lt 
/If IV SN Unit I II Parameters 

0 

A PHYSICAL PARAMETERS 

I oc I. Temperature 
1.3 I N.T.U. 1.2 2. Turbidity 

Colourless Colourless -3. Colour 
-

291 I 
4. Odour 

µ mho/cm 287 5. Specific Conductivity 
1 B - CHEMICAL PARAMETERS 

6. pH - 7.40 7.48 

7. Total Alkalinity mg / I 52.0 54 

8. Total Hardness ( as CaCOJ ) mg / I 104.0 !06 I 
9. Calcium Hardness _( as CaCO_ij m2 / l 94.0 88 
10. Magnesium Hardness (as CaCO1) mg / I 10 18 
11. Chloride mg / I 26.73 25.74 J 
12. Total Solids mg / I 294 293 1 
13. Dissolved Solids mg / I 264 261 
14. Suspended Solids mg / I 30 32 
15. Ammonical Nitrogen ( as N) mg/ I 0.12 0.13 l 
16. Nitrite Nitro_g_en ( as NO2 ) mg / I 0.18 0. 16 J 
17. Nitrate Nitr~cn ( Nl-b ) mg/I 0.21 0 .24 
18. Total Kjeldahl Nitrogen J as N ) mg / I - - J 
19. Fluoride mg / I - - I 
20. Dissolved Oxygen mg / I 8.2 8. l 
21. s_o.D. ( 3 dl!}'s, 27 °CJ mg / I 1.6 1.3 
22. C.O.D. mg/ I l 1.0 13.0 
23. Sulphate ( as SQ4 ) mg / I 3.7 3.8 
24. Phosphate (as PO4) MPN/ 100 ml 0.06 0.07 
25. Lead (Pb) mg / I - -

I 26. Chromium J_ Cr) mg / I - - I 27. Copper( Cul mg / I - - 1 
28. Zinc< Zn l mg/ I - -29. Iron (Fe) mg / I - - J 30. Nickel (Nil mg / I - - _1 31. Calcium mg / I 37.6 35.2 1 32 Magnesium mg / I 2.4 4.3 33 Total Coliform MPN/ I00ml 32 33 \ 34 Feacal Coliform MPN/ IO0ml 1..8 l._8_ I 35 Sodium mg / I 5 6 36 Potassium mg/I I I INDICATION : • PARAMETER DOES NOT CONFIRM TO :-
I. Standard prescribed by M.P.P.C.B.in M.P.Gazcllc notilication, dated 25/03/ 1988 
2. IS: I 0500-1991 ( Specification for Drinking Water) 
3. Standard prescribed in 13io-Mcdical Waste ( Management & Handling) Rules I 988 

GENERAL MARKS:- BDL- Below Detectable Limit 

NOTE: - No statutory liability accepted for samples not collected by M.P.P.C.B. 

~. 
An~ 
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S.Nn. C'harutcri5f'K' 

: Ap1x:..1rnncc 

Tcmricraturc 
Tum1d11y 

Ockiur 
pH 
sfl ConducthilY 

9 T. Solids 

10 D. Solids 
11 S Solids 

I:! :\mm. N1cror:c:n 
13 N1tri~ Nitrogen 

14 Nitrate Nirroe:cn 

15 Phosnha!e (PO,) 

16 ('Morici< 

17 Sulpha1e (SO,) 

18 T. Alliilinily 

I 9 T. Hardness 

MADB\'A PRAUESII POLLUTION CONTROL UOAIW, JAIIALl'UR. 

\\ Affl' (J11 11ll1.,, during \'ur - 202.l-11124 

N1tunil \\'Ucr H:c.,nnrc-t : IUnr N:arnucl1 :at lbmu1nmnln1th1t,N:u-,lngpur 

ll-t.!lcrirllion of SampllnJ,: Suflon: Nur M~l111,? l1111 

t lnif ,◄pril ~lnr .Junr July ,\UJ?. Stpf. Ort. Nov. Dtr. /011. F,b 

I _. ~02.3 ◄~~0!.! ·' Y-.J01J ,nn.oLJ 18/0S/l0lJ 'M!l013 •l/ 10/2023 1/ 11/2023 18/12120lJ 10/ln.0'.?-I lfl/202◄ 

oC 22 ~ 236 24.6 24 24.1 24.6 23 22.3 21.9 19.2 21.7 

NTIJ IA 0.8 

PCS rolcmrlcs C'(,Jl,udes colourlcs m lourlcs 11111d<lv coluurlcs c(llourlcss colourles colourles colourless colourles 

T No 
pH Unit 

mi,, I 
nu?il 
moll 
me/I 
mf!il 

m211 
ml!/! 
mg/I 

mg/I 

ru[lll 

mg/I 

7.3 7.S3 

2.50 253 

210 261 

DO 227 
80 34 

0.54 BDL 
0.48 BDL 

0.29 0. 14 

0.54 0.05 

19.98 9 

6 2.6 

60 16 

80 126 

7.3 7.4 

250 290 
2 10 240 

150 160 
60 80 

0.54 0.56 
0.48 0.48 

0.29 0.29 

0.54 0.54 

19.98 17 

40 30 

80 80 

7.78 7.61 7.74 7.7 7.54 7.74 7.81 

296 293 616 282 655 629 332 

293 295 511 217 522 529 372 

251 265 423 188 456 463 306 

42 30 88 29 66 66 66 

BDL 0.26 I.I 0.17 1.44 I.I 0.8 

0. 16 0.24 I.I 0.18 I. I 2.1 0.15 

0.5 0.31 1.34 0.26 1.4 1.44 1.4 

BDL 0.07 0.2 0.06 0.18 0.2 0.057 

8 12.8 93 1089 63 29 22.49 

3 5 12 2.8 10 12 4.4 

12 14 38 34 36 28 44 

96 150 142 134 136 124 108 

20 Calcium! lardness rue/I 60 98 60 60 72 98 I JO 80 106 94 70 

21 ~iaenes1um H. ml!ll W 2S 

2:! D. (h:ve.eo 

~3 8.0 .D. 
, ~ lrn n 

25 Sodium 

26 Potassium 

27 T. Colifonn 

28 F. Colifom, 

29 T.K.N. 

CATEGORY 

ml!/! 
rue/I 

lmn/ 1 

tng/1 

7.6 1 

1.6 1.5 
24 ,; 

6 8 

mg/I 3 

MPN/100 17 31 

MPN/100 1.8 1.8 

mg/I NA NA 

A A 

20 
76 
1.6 
?4 

17 

1.8 
NA 

A 

:?O 24 52 32 54 

7.4 7.7 7.3 7.2 7.7 

1.9 1.3 1.4 2.2 1.4 

10 14 16 !, 

6 8 10 10 

17 43 40 40 33 

1.8 1.8 0.07 1.8 

NA NA NA NA NA 

A A A B A 

Classification of River water based on JS • 2296 • 1982 

30 JO 38 
7.1 7.5 

1.6 1.6 
J? R 8 

10 8 14 

JO 24 39 

JO 
NA NA NA 

A A A 

Muc Av. Ma,:i. 

2.6545 6 

7.61 7.83 

376.91 655 

332.73 529 

58.273 88 
0.7211 1.44 

0.647 2. 1 

0.70 1.-14 
0.24 0.54 

125. 75 I 089.00 

6.3455 12.00 

32 60 

114. 18 150 

82.545 I 10 

31.636 5-1 
7.3727 7.7 

1.6455 2.2 

·~ 1? 
8.3636 14 

2.4545 

28.273 43 

2.6245 10 

Mini. 

0.8 

7.3 

250 
21 0 
no 
29 

0,1 7 
0. 15 
0. 1-1 

0 .05 

2.6 

80 

60 
20 
7 

6 

10 

0.07 
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\ 116 

Information of institutions covered under BMW Rules 

Regional Office M.P. Pollution Control Board Jabalpur 

Name of District : Narsinghpur 

r 
( Status up to date 31/01/2024 

t 
I 
' ;-I .-

S.No. 

' ' I • • 

' 

Total l'fo; of . - 'if otal 'BMW 

Pvt. Beded Waste · . 

H©F · 

:··.' ,. 
~ - ., - 1, .~- • -

Genef.atea 

A!ppi:ox_ .. :':. · 
. KG./Day -

, ·.:_,. 

176~853 ' 

,'Fotal ·N·o. of Total BMW 
.<· 

non bec{de6 Waste 
Remark 

prt HQ ._ , Gener-ated 

_ , , _ 
1
A.pprox 

n , . , . '· ;':~. • ; I l~~-/Day 
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V 
Sr. 
No. 

Name of District : Narslnghpur 

Information of Institutions covered under BMW Rules 

Regional Office M.P. Pollution Control Board Jabalpur 

Status up to date 31/01/2024 

Information of Private Institutions 

Name? and address of BC!ddC!d Number Air /water Category wise Generation of Hiomedical wule 

hospitals and nursing homes of beds consent, BMW CKl!/dav) 
(&ddC!d) authorization Yellow Red Blue White Tolal 

status 
I. Pa.radkar Hospital &. Research 100 B/A/W 2 5 0.66 1.66 9.32 

Center. Khairinaka Narsingpur 09/05/2024' 
H-09-05-2026 

2. Sahu Hospital, ltwara Bazar 100 B/A/W/H 3.33 4.66 3 0.33 11.32 

Narsinl!Dur 30/09/2023. 

3. Savitri Nursing home, Subhash 11 B/A/W/H 0.53 3.33 0 0.1 3.96 

Ward. Gadarwara.. Narsin<>nur 19/07/2023 
4. Shankaracharya Netralaya Swami 100 B/A/W/11 0.23 0.16 0 0.06 0.99 

Swarpoopand Saraswati Cheratable 24/06/2028 
Trust, Mawai Jhoteshwar Shridham, 
Gotel!ll.n Narsimrour 

s. Jagdish Hospital, Near Utkrasth 
-

20 B/A/W/H 12.0 19.0 15.0 8.0 54.0 

School Sastri Ward Narsimrour 01/01/2025 

6. Ashish Hospital, Kareli Narsingpur 10 D/A/W/H 10.0 25:0 15.0 1.0 51.0 

04/11/2024 

7. Neekhra Hospital In front of P.G. 20 B/A/W/11 1.60 0.60 1.0 0.13 3.33 

Collage Narsinirour 20/07/2028 

8. Dr. G.C. Dubey, Itwari Bazar 10 D/A/W 0.26 0.4 0.16 0.1 0.92 

Kandeli Narsinimur 23/07/2024 

9. Ashli Hospital, Subh Nagar Behind 15 D/A/W 0.46 0.33 0.4 0.06 1.25 

Bus Stand Narsingpur 05/08/2024 

10. Agrawal Hosoital P.H.No 17/41 40 ~/A/W/H 3.66 2.66 0.83 0.66 7.81 

Narsinl!fmur 16/05/2027 

11. Timamiwala Nursing Home 05 D/A/W 0.33 0.5 0.26 0.16 1.25 

Gadarwara NarsinJ:thpur 19/07/2027 

12. Radha Krishna Nursing Hospital, 25 D/A/W/11 0.33 0.5 0.26 0.16 1.25 

Civil Line Nursinl!nur Jt/03/2028 

13. Chouhan Memorial Hospital Civil 20 IJ/A/W/ll 0.33 0.5 0.26 0.16 l.25 

Line Narsin=ur 31/03/2028 

Quantity of 
treated/dispos 
edBMW 
(Kiudavl 

9.32 

11.32 

3.96 

0.99 

54.0 

51.0 

J.JJ 

0.92 

1.25 

7.81 

t.25 

l.lS 

l.lS 
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~ -c \4. Kamayani Mcterniti And Nursing 18 U/A/W 
Home Opposite Digrcc Collage 
Narsirumur 

30/06/2028 
1.2 0.5 1.33 0.1 3.13 3.13 

\5. Jeevan Jyoti NTPC l-lospital. 25 B/A/W 0.059 0.06 0.01 0.05 0.179 0.179 Gadarwara 31/03/2026 16. Rcwashrec Nursing Home Sadar 100 D/A/W/H 0.33 3.33 2.0 0.16 3.822 3.822 Nar.sin~lrour 31/03/2028 17. Ashish Hospital Kande\i 15 B/A/W/H 1.0 1.5 0.8 0.5 3.8 3.8 Narisnimur 
31/03/2025 18. Shridham Hospital, Barght Singh 100 B/A/W/H 1.8 5 0 0.1 6.9 6.9 Ward Gote~on 30/06/2027 19. Jyoti Hospital, Near Shakkar Nadi 10 8/A/W 0.33 0.5 0.26 0.16 1.25 1.25 Bridge Niranjan Ward, Gadaxwara, 31/08/2027 

Distt. Narsinghpur : 
20. Champa Deep Eye Hospital .05 8/A/W 0.33 0.5 0.26 0.16 1.25 1.25 t).,p. r~ J.IO.S· l°nQ'dcrn.u,9~ 17/04/2028 
21. ~anitlospital 30 CTE .., - - - - ·- -I'"\ ,.~~, - -
22. LaxmiN~ 70 B/A/W/H 0.33 . 3.33 2.0 0.16 3.822 3.822 ,~~q . 

30/04/2023 
23. Chukse HosP,ital 40 AWB31/10/26 1.0 1.5 0.8 0.5 3.8 3.8 ~!SI I g I s; -"R /aE~~ H-31/12/27 
24. Agrawal -t~?pital ~ 100 CTE - - - - - -~ - ~ - -25. Sai A~ Hospital ~ 03 B/A/W -·0.33 0.5 0.26 0.16 1.25 1.25 £';~1=1 ~~•~"RT --1 ~ 30/11/2027 -
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Information of institutions covered under BMW Rules 
Regional Office M.P. Pollution Control Board Jabalpur 

Name of District : Narsinghpur Status up to date 31/01/2024 

; -
' lnfoi;-tnation ofClinic•&Pathol~ · Sr. Name and address of Number Air/water Ca tegory "ise Generation of Biomedical ~-aste No. Bedded hospitals and of beds consent. <Kldday) uursing homes (Bedded) BMW Y~ow Red Blue White Tot:ll 

anthorizatio 
n status 

l . Shri Balaji Health Clinic. 
Aamgoh Bada Narsingpur 

0 
31/12/2075 Nill 0.025 0.010 0.005 0.040 

2. Mahesll Kumar ·. Namdev 0 Nill 0.015 o.oos 0.004 0.027 Clinic. Gram Dhamna, 31/12/2075 
l])istt. Narsingpur, 

-~ 
3.- Dr-. . R.R.. 1laj~ Clnic, 

Chhic hl~ Narsingpur _ : ' . .: ' . 0 
31/,~075 Nill 0.027 0.012 0.006 0.045 

';.-.: 

4. Spelcndid .. Smile' , € linic, .. 0 
. 31/12/2075 Nill 0.020 ~.0ll 0.008 0.039 Civil Line Narsingpur_ ' .. 

.. .. 
5. Belapi.ukar . . € liic, 0 31/,12/2032 Nill 0.019 0.007 0:005 0.031 Narsingpur ll .. 

.. •C' - ~ -
6 . . Ashutosh Devaliya, 0 31/12/2033 . Nill . 0.020 0.010 0.005 0.035 Homeopathy Clinic ' _Aamgaon, Narsinimur 

' ' 
7 . Sparsh . Clinic Karkabel, 0 31/12/2033 Nill 0.025 0.010 0.005 0.040 Narsingpur 

8. Sandhya Clinic, Gadarwara 0 31/12/2033 Nill 0.027 0.012 0.006 0.04S Narsingput . 
9. Swadeshi E>ygositic Center 0 31/12/2033 Nill 0.02_0 0.011 0.008 0.039 Narsingpur · -' II 

10. Narayan ~ingh Patel Clinic, 0 31/12/2033 Nill 0.027 · 0.012 0.006 0.045 

Qmotityof 
tn:ated/dispo 
sedBMW 
(Kg/day) 

0.0.W 

0.027 

0.045 

0.039 

0.031 

0.035 

0.040 

0.045 

0.039 

0.045 
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I 

I 
f 
f 

ll. 

12. 

l3. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

Narsingpur 

S hri Hari Clinic Singhpur, 
Disn. Narsingpur 

Dixit Clinic.. Singhpur. 
Narsingpur 

Nema Dental Clinic, 
Narsingpur 

Nayak Dental 
N~ingpur 

Clinic, 

Hcalili Cate € 1inic, 
Narsingpur 

Modi E>enttil ._. e 1inic, 

Nars~?I° 
. ~ 

H"t,-T~ - Dernal· . ~ lini!e,. 
Narsingpur~· "" .. 

. ' - .. 
Ram ·Clinic; , Saiicho~ 
Gadarwani,Narsingpur 

. ' 
Sai Poly € 1inic Narsingpur 

Rao. Clinic (Ayurvedik) 
Salichouka •· • Gadarwara, 
Narsiogpur. 

Ra_y ·clinic; . (Ayurvedic), 
Main Roait Bhagat Singh 
Ward, Nai:smgpur 

Vidhya Poly Clinic, Village 
Gandhi Ward, Gadarwara,. 
Narsingp~ : 

.. 
Anil Sbrma Clinic, Village 
Bohzni Gadarwara 

0 31/12/2033 Nill 0.02S 0.010 o.oos 0.040 0.040 

0 31/12/2033 Nill 0.027 0.012 0.006 0.04S 0.04S 

0 13/01/2034 Nill 0.019 0.007 0.005 0.031 0.031 

0 I 13/01/2034 Nill · 0.019 0.007 0.005 0.031 0.031 

0 13/01/2034 Nill 0.027 0.012 0.006 0.045 0.045 
.. 

·o __ ; f 3/01/l034 Nill 0.020 0.011 0.008 0.039 0.039 

··o , 13/01/2034 Nill 0.025 0.010 0.005 0.040 0.040 

: .- 0 - 31/01/2034 Nill 0.025 0.010 0.00S 0.040 0.040 

0 31/01/2034 Nill 0.027 o.ou 0.006 0.045 0.045 

0 31/01/2034 Nill 0.025 0:010 Q.005 0.040 0.040 

·• 

0 31/01/2034 N ill 0.019 0.007 0.00S 0.031 0.031 

.• 

O· 3 1/01/2034 Nill 0.020 0.011 o.oos 0.039 0.0.,"9 

-: 

0 30/04/2034 Nill 0.027 0.012 0.006 0.045 0..04S 
~ 
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.. 

/ - ·,; 
~I 

I Narsingpur 
J 

24. Kankaria Clinic; ' radhavallabh 0 30/04/2034 Nill 0,02S I ward ward 0.010 o.oos bn:li dist narsinghpur, 0,040 ,,.,w, 
I 
' 25. Dr. Ashok Kumar Nay:ik i 0 30/04/2034 Indra Ward, Near Subhash Nill 0.020 0.011 0.008 0.039 0.039 I Parle, Distt. Narsingpur , J 

I 
26. Dr. S.k Ncma Clinic 0 Narsinghpur 30/04/2034 Nill 0.027 0.012 0.006 0.04S 0.045 

I 27. Narsingpur E>ental Clinic, 
Sahu Hospital, ltwara Bazar 

0 31/05/2034 Nill 0.02S 0.010 o.oos 0.040 0.040 

! Narsingpur 

. - ' 28. Dr. Devcndra v~ € 1inic, -
0 31/()7/203~- Nill 0!019 0.007 0.005 0.03) 0.031 Plot No. 248, Nehru Want 

Narsingpur ' 
.. 

. , , - .. ·.._......._ ___ -· ., . 
~ •• .T' -~ •~ • • · ••oL 

~ 9- ' Family . Multispcciality ro ~ 3110!/.20~5' l"lill - 0.020 0.011 0.008 0.039 0.039 .. E>ental Care. Br. _l;hivain 
Raghuwanslii, ShQP No. 09 

1, 11 Imaliya Road Bannan 1, .. 
Ii>i.st-: ' 1, 

'· II €houraha Karcli . II ,, 
Narsingbpur 
- \ . - - -

I 
50. Laxmi Bai Nwsiiig Home. ', 0 31/09/2035 Ni.Q 0.0~5 · 0.008 0.004 0.027 0.027 Gadarwara. N arsingpui ,. 

1 , _ . 
' - - - - -

~ 31. Wadhawa Dental € linic 0 28/02/20~6 Nill 0.027 0.012 0.006 0.045 o.o.as 
f :~. · . - , -
i ~- Ds-.Pu.ii € liiiic 0 

-
31/03/2037 Nill ·0.020 o.ou 0.008 0.039 0.039 32. 

__,__ , . - . - ' -' 33. Rithi DcnteFCJinic 0 31/12/2037 .Nill 0.019 0.007. 0.005 .0.031 0.031 t . . 
-

34. Dr. MK. So~'Clinic 0 30/04/2038 Nill 0.020 0.011 0.008 0.039 0.039 :. - -
35. Koy Clinic . 0 31/lOf.2038 NIii 0.019 0.007 0.00S 0.031 0.031 ; ., . -- ' . 
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~ ' 
36 . I Deep Clinic 

0 31/10/2038 NIii 0.019 0.007 0.005 0.03 1 0.031 
37. N e w Sai Rant Labs 0 31/10/2038 0.010 0.004 0.015 0.018 0.047 0.047 

38. Pradeep Kumar Gupta 0 31/12/2032 Patholgoy, Narsingpur 0.008 0.010 0.018 0.012 0.048 0.048 39. Modi Clinic & Pathology, Narsingpur 0 31/12/2033 0.005 0.008 0.020 0.015 0.048 0.048 
40. Moni Clinic & 

. I 

Narsingpur 
P-athology. . 0 , 31/12/2033 0.002 0.009 0.019 0.020 0.050 0.050 

11· 41. Shri Balaji Patho € enter, Gadarwara Narsingpur 
0 

-

31/12/2033 9-~0$ 0.008 0.015 0.018 0.46 0.46 . .. 
' .· . 42. Gyan Shri Patho, Center, o, . 3U'01/W34 0.005 Q.008 0.020 0.015 0.048 0.048 

!ftdira Warii Near _Subhasb .• 
Parle Narsingpur ... ,• . . 
Shri Sai Pathology,,~ Shof! ' 

. •· 43. 1(. :o • 3010,12034 Nill 0.019 0.007 0.005 0.03! 0.031 
. . N o. 3, Near Govt. }!6spital, I . . ·; ·: X .. ~ . .. Main Road Sainkh~ E>i~-

' 
.. 1, Narsinglipur 

• ,., -:~ , . 
.. 

.. . , --
44. Mis. Life ((;are Patliology, 0 : 31/0l!/2035 0!002 0::009 0.019 0.020 0.050 0.050 . Station Road, Beside of .. 1, 

Shridhafu Eye Care. N ear 
' II 1, Shreya _ 'Hotel Go,t~gaon 

II IDistt. Narsingl:ipur ' .,. 

45. Maa Sharda Pathology & 0 . 31/03/2035 0.005 0.008 · 0.020 0.015· 0.048 0.048 Cl:linic, Marketing Society 
' ' Station Road Gotegaon 

Narsinghpur ... 
'. 46. Nema Pathology, Situated at 0 31/01/2035 Nill 0.019 0.007 o.oos 0.031 0.031 1bakut · Baba ,.Mandir, •· Gotegaon Narsinghpur .. 

. 47 . Gupta Pathology, Sitated at 0 31/01/2035 0.002 0.009 0.019 0.020 0.050 0.050 . Bha<>atram Chouraha. 

39



, I Gotcgaon Na~inghpur ··c: 
I 

◄S. Nasinghpur CC-:? Pramod KumarOjha 0 30/09/203S 0.005 0.008 0.015 0.018 0.-16 0.46 49. Gadarwara cc. 
Kum3.r Shrivustav 

Adhir 0 30/09/203S 0.002 0.009 0.019 0.020 0.050 0.050 so. Raj Pathology Center 
0 31/12/203S 0.005 0.008 0.015 0.018 0.46 0.46 5\. Subh Pathology 
0 31/05/2037 0.002 0.009 0.019 0.020 0.050 0.050 52.. Sai Pathology 0 31/03/2028 Nill 0.019 0.007 0.005 O.OJI 0.031 SJ. Care Pathology 0 31/0S/2038 0.005 0.008 c;).015 0.018 0.46 o.~ S4. Ashirwad Pntho Labs 0 31/10/2038 0.002 0.009 0.019 0.020 0.050 0.050 ss. Divya Patho Labs 0 31/10/2038 Nill 0.019 0.007 0.005 0.031 0.031 -
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District wise Information of institutions covered under BMW Rules 

-

Name of District : Narslnghpur 
Regional Office: Jabalpur 

Status up to date Jl/01/2024 

_Note ~ l'lcase provide the list of ench institution District wise 
. .. ' . , ... .: .:·:.· ·:-, ... --_.~ - ·, t.,~'. ~-: Information ofGo~eninient ,I nstitutions 

. ' \ ,.'' 
Sr. PCB ID Name and address of Bedded Number Air /water Category wise Generation of Biomedical No. hospitals and nursing homes of beds consent, BMW. was te Cl< Jddav) (Bedded) 11utborizatio11 Yellow Red Blue White Total , 

status 

l , ' 120371 1 
Di~ Hospital, Narsingpur B/W . _4_0.0 J O.O 25.0 10.0 105 170 .. .. 

30/04/2024 7-: ~ 121489 Civil Hospitaf Gadarwara, rtOO . emr: 8.0 6.0 4.0 ,5.0 23 Narslngpur 
,. 

30/04/201~ . . 3. , 122211 Community Health €:enter, ., ., 3(1_- B/W ," -J J.7~ 1.5 1.5 0.75 7.5 -· Rajmarg.Chourah_a -. ·. • ' . 
JO/CMf2024 

.. _ .. 
____:_____j.; • • ' . : . ' ' _· . 4:",; ,r' 122317 ' Comj,iiiruty'lleaffll <.en~,r • . . '" 3r,· "B//W - 3.75 . 1.5 1.5 0.75 1.5 ,• Tendukheda, Narsingput • · .~0/94/2019 -5. 121431 ·Com"!unity Health Cente~. -

39 - ~ B//W ._:3_.75 . ,1.5 .1.5 0.75 7.5 
.. 

.. 11: ~: . Saiklieda, Narsingpur ' 30/04/2019 6. 121431 Community Health Center, . · 30 . B//W ' 3;75 1.5 1.5 0.75 1.5 ' - Salicboul<a Narisiumur 30/04/2024 7. 122488 .€ommuiiity Health €ent~r. 30 . 
,-

13/W ·, · 3.75 1.5 1.5 . 0.75 1.5 Gotegaon: Narsingpur, 
.. 

I• • 30/04/20i9 ~ 
8. 121S43 Community Health <.enter, Dr, 30 B/W · '3:J S 1.5 1.5 0.75 7.5 Bhimrao Ambedkar Kareli , 30/04/201? ' Narsingpur ,, 

' - - ~ - -9. 12 1619 · Ptimafy Health e~nter, -~ ' - '·, ... 10' B/W 0.6 · 0.25' 0.25 0.12 1.22 Am= Naisinl!Dur - . :.. - .' 30/04/2019 . . ' . , 
-

10. 121620 Primary Health Center,; 10 • C .B - ". . r 0,6_ 0.25 0.25 0.12 1.22 Bannan, Naisinl!i>ur ' · 30/04/2019 . - - -11. 120260 Primary Health Genter., ., .: 10 ' B/W 0.6 0.25 - 0.25 0.12 ·1.22 Sinohnur :Narsinl!Dur 30/04/2024 
12.. 121623 Primary Health Genter., I 10 . B/W 0.6 0.25 0.25 0.12 1.22 K-,,;, Narsinl!llur ;:_ 30/04/2024 -. 13. 122536 Prima,y Health €enter Barhata, • . . 10 ' B/W ·. 0.6 0.25 0.25 0.12 1.22 Oisn. Nasrinl!hour .. 30/04/2019 
14. 122S28 Prima,y Health Center, 10 · B/W 0.6 0.25 0.25 0.12 1.22 K.arakbel Narsinl!Dur 30/04/2019 

Q uanlity of Quaatityof 
treated/disp liquid ,.a.,te 
osed generation( 
BMW(Kg/d KLD) 
av} 

IOS 34 

23 20 

6 6 

1.5 6 

· 7.5 6 

1.5 6 

6 6 

6 6 

. 1.22 2 

1.22 2 

·l .22 . 2 

1.22 1.2 

1.22 2 

1.22 2 . 

-
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f5. 1~2S3~ Primary Health Center, lO 0/W 0.6 0.25 O.lS O.ll l .ll l .ll l Shrina2ar, Narsinmn,r Joromo2-t ,. 16. 1222,s Primary Health Center, 10 111\V 0.6 O.l!i 0.25 O.ll 1.22 1.21 l Olawarpath,!, Natsingput 30/0-112019 17, 113813 Primary Health Center, 10 DIW 0.6 0.25 0,25 0.ll 1.21 1.12 l t>hamna Narslngput 30/04/2019 18. 12393S Primary Health Center, Bohani IO D/W 0.6 0.25 0.25 0.12 1.12 l .ll I l Na~n~ur 30/0-1/2019 19. uns2 Primary Health Center, Chiehli lO B/W 0.6 0.25 0.2.5 o.u l.22 U2 2 Narsinirur 
30/04/2019 20. rno1s Primary Health Center, 10 0/W 0.6 0.25 0.2.5 0.12 1.22 1.22 2 Shahout Narsimmur 30/04/2019 21. 123002 Primary H~lth Center ·06 0/W 0.6 0.25 0.2.5 0.12 1.22 1.22 1.2 Barhabada, Narslngpur 30/04/2019 22. 122205 Primary HC!llth Center., Paloha 06 B/W 0.6 0.25 0.25 0.12 1.22 1.22 1.2 Bach.. Narsin=ur 30/04/2019 23. 123935 Primary Health Center Khu\rl, 06 B/W 0.6 0.25 0.25 0.12 1.22 1.22 1.2 Narsinimur 30/IW2019 24. 123857 Primary Health Center, , 04 B/W 0.6 0.25 0.25 0.12 1.22 1.22 0.3 Malahpioariva Narsimmur 30/04/2019. 25. 123931 Primary Health Center. Bhama 04 B/W 0.6 0.25 0.25 0.12 1.22 1.22 0.8 Narsingpur ·• 30/04/2019 

26. 123933 Primary Health Center, Dholihi - ~ 04 B/W 0.6 0.25 0.25 0.12 1.22 1.22 0.3 Narsinimur 30/0<t/2019 
27. 123937 Primary H~alth Center, Sihora 04 B/W . 0.6 0.25 0.25 0.12 •1.22 1.22 0.8 Narsingpur 30/04/2019 
28. 12S396 Primary Health Center Musran . 04 B/W 0.6 0.25 0.25 0.12 1.22 1.22 0.3 PipariV<! Distt. Narsinghpur 30109/2019 
29. 124215 U Primary Health Center 01 Rejected - - - - - - -Gadarwara Narisngpur 10/05/2019 
30. 124179 u Primary Health Center, · 01 Rejected - - - - - - -Narsingpur 10/05/2019 
31. 122094 Community Health €enter, 30 B/W 0.6 0.25 0.25 0.12 1.22 1.22 0.8 Khu,-pa, Narsingpur 30/04/2024 , 
32. Primary Health Center, Kelaras, Not Applied - - - - - - -Narsingpur -
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District wise information of institutions covered under BMW Rules 

Name of District : Narsinghpur 
Regional Office: Jabalpur 

- St.rtus up to date 3 Ull/Za24 
:-.<>tt: l'\ca..,;,c pro,idc the list of etch iostinitioa District wise 

i &- ; FCB lD : MIIIC -d :addn:s,s or 
[ X 

• I lnfonD2tioo o(Veurin:UT IDstinltiolls 

-.,_ ' ~ ,-~-ln..<titutions i orbcds 
: a>-t. B~{W (Ks~) ' i:n:md.'di<p liqm-

l ' ' 

I t i =rmtio■ Yellow !Rm I mac .,~~ f Toa.J l GLW.11 .uu.:a.oa( 
I I IDIW'(Kg;'d KLD) 

l I !-1 i l 
I 1- i l:L~ l ffi.;..--,cr_va:a.;;:-=~· Ho;pr.cl I 0 ' B Q.25 Q.15 ! 1.15 Q.10 ! L65 r Ui5 i - r t ( 
I / Oza V=m.._~· ~'di:rik l i t I 31Jl00034 

I 
i l ~ R:;,,~..- Wad I i 

I I ' I. m--::=aB.~'&,s; .. ~ . 
! I I ,_ ~~- - - - j I -· 

'. :Samber /. Air 1'""2~r I uugory ~ Gc,a,erstio• or Biomedial 'll'2SU l Qmlir! oC Qm~"' 

~ L~l(S l""'v......,.,_ .. I 0 B Q.25 Q.J5 Q.15 

I 
Q.10 

I 
Q.(5 i 4.65 ' - \ . =~9p-.:; 31Jl212034 

l 
I ' ,· -· ! 
r i 

~=Di:sn.. . I t 
' ... r. .... . t ' 

3.. l300A9 Jl,[fs: v~-Hospit:!1, 0 B Q.25 Q.15 0.15 Q.10 

I 
0.65 o.e I - r 

I Cm.wapak?, Ne2r Block 3l/UJ2034 i Offia;, Chaw2rp:!hl:e. ' 
Tend!tkbeda nistt. 

I l I u - - ur -
-t.. -~ Mis. V~ ~i~ 0 ·B 0.25 0.15 0.15 0.10 · 0.65 0.65 -

Safi~ Main Road Near 3.l/12/.?034 
R.aih•ay Crossing 
Salichouwka Distt. 
N 

5. 130059 Mis. VetcroWy. Hospital, 0 B 0.25 0.1S Q.15 Q.10 0.65 l 0.65 -
Chichli; Near Block Office 31/12/2034 
Chichli DistL Na.rsin"'1nur -

6. 130CMi0 !'.Vs. Vctcnnary Disease 0 ·e 0.25 0.1S 0.15 0.10 0.65 0.6S -
, Investigation Lab. Rajeev 31/12/2034 

. Wanf. Itwara Bazar. DistL 
Na.rsin.ehour 

7. 130069 Mis. Vcteriruuy Hospital, 0 B 0.25 0.1S 0.15 0.10 0.65 0.65 -
Mungwani. Near M.P. · 3V12/2034 
Tourism Building Mungwani, 

--- Distt. Na.rsinehour .. 43



~ · 
ivys. Veterinal} Hospital, 8 . f IJOOOJ 

S1hora, Pashu Vishram Nea 0 E . 0.25 0.15 0.15 0.10 0.65 0.65 
Poli~ Chowki Sihora Dis/ 31/12/2034 -
Narsmj?hour 

9. 130008 Mis. Vete rinary Hospital, ! 0 n 0.25 I Sautala. Chamoi, Rajmarg o.i5 o.i5 0.10 0.65 0.65 -
Chouraha Ke Aage Sagar 31/12/2034 

I , Raod., Narsinghpur Distt. 
j 

Narsin~our I 

11 10. 130042 Mis. Veterinary Hospital, 0 B 0.25 0.15 0.15 0.10 0.65 0.65 -
J i i. 

Nayagaon, Near Bus Stop 31/12/2034 
Nava~on Distt. Narsin2hour 

11. 13 0044 Mis. Veterinary Hospital, -
0 B 0.25 0.15 0.15 0.10 0.65 0.65 -Siµwari, Charnoi, Near 3Y!212034 

M-P.S.H.-22, Surwari, E>istt. 
1 Narsimiliour I 

}2. 130046 Mis. Veterinary Hospital, 0 B 0.25 0.15 '0.15 0.19 0.65 0.65 -
Goteiraon. Il>istt. Narsin2hour 31/12/2034 

J13. 13001S, Mis. Veterinary Hospital, 0 B 0.25 0.15 0.1S 
•' 

0.10 0.65 0.65 - I 
II 

Tendukheda, NearN.H.-12 31/U/2034 I i Road, Tendukheda Distt. 
Narsim!hour I 

· 1'4. 130047 Mis. Veterinary Hospital, 0 B 0.25 o.I5 0.15 0.10 0.65 0.65 . -
Kareli, Near Tehsil Kareli 31/12/2034 

1, Distt. Narsim!hour 
IJ IS. , 130006 Mis. Veterinary Hospital, 0 B 0.2S 0.15 0.15 0.10 0.65 0.65 -

Saikheda. Near Block Office 31/11/2034 . 
Saikheda Gadarwara, Distt. 
Narsin~our 

l ' . I 

- - . 
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. 1 

Nnme of l~egionnl Office:- no Jnhnlpur 

l>lstrict - Nnrsinghpur Helled HCF Information 

S.N Nim, or IICF Nu. or llcd /111l hnrn. UMW OMW F11c:ihty r« F11c:ility r« Name of t•e CBWTF 

01111n Gcncralcd Di1pote T re■tment of Effluent Treatment 

Stnlui of d OMW 

UMW 

Yes/No in Kg., lnKp COWTF/Deep ETP/Prc-tre■tmenl 

Ourill/No /No F11<:1 h1Y 

F11c:illty 

I . D1su llosp11nl. 170 Ycs CDWTF STP EJrte Eng. Jlbafpur 

Nor.t1np.J111r 
15137.9 15137.9 

2. Cl\ 11 lfosp11al <iodarw:iro, 100 Yes CBWTI' Pre-treatment Ehte Eng. Jlbafpur 

Nlll'51ngpur 
4146.7 4146.7 

J . Cl'lmmunuy I lc:ihh JO Yes CBWTF Prc-lre■tment Elrte Eng. Jlbafpur 

Center. ll:iJm.irg Chl'lurnhn 1021.3 1021.J 

... Commun,t) llc:ihh JO Yes 
CBWTF Prc-lrea1ment EJ111e Ena, J■belpur 

Center. 1 endul.hcdn. 
Narsingpur 

1797.5 f7'l7.S 

~- Cl'lmmunot)' ffo,,hh JO Yes 
CBWTF Pr~ E1111e Ena, Jabalpur 

Center, S:i1khcdn. 
Narsingpur 

1892.8 1892.8 

6. Cnminunll)' flc3Jlh Center. JO Yes 
CBWTF Pre-creatment EJrte Ena, Jabalpur 

Sahehouko Narisngpur 1054.4 1054.4 

7. Community Health JO Yes CBWTF l're-(reatmcnt EJ,te Ena, Jabalpur 

Center. Go1e~on. 
Nars,ngpur 

176S 2 176S.2 

8. Commun11y Health 30 Yes CBWTF Pre-tn:almcnl Elate Ena, Jabalpur 

Center, Or Uh,mrao 
/lmbcdkor Karch 

1674.8 1674.8 

9. P11mary Hc:illh Center. 10 Yes CBWTF Pre-trcatmcnt Enc Ena, Jabalpur 

Amgoon, NorsinSl)ur 884.7 884.7 

10. l'rtmory I leal1h Center .. 10 Yes CBWTF Pre-llUDllcnt Elite Eng. Jabalpur 

Uorman. Nursingpur 
327.2 327 2 

II. P11mary I lc:1IU1 Center., 10 Yes CBWTF Prc-treaancnt Elite Eng. Jabalpur 

S,nghpur. Nar~mgpur 296.3 296.3 

12. Primary Hc:illh Center,. 10 Yes CBWTF Pre-trmmcnt Elite Eng. Jabalpur 

Kerpnn,. Narsingpur 
566.7 566.7 

IJ. Prtmnry Health C••nw 10 

Rarhato. 01s11 

Yes CBWTF Pre-trcatmcnt Elite Eng. Jabalpur 

Nnsnnghpur 
715 4 715.4 

J,f, l'rtmary Health Center. 10 Yes CBWTF ~I Elite Enai- Jabalpur 

Karokbcl. Nars,nspur 285.1 285.1 

IS. Primary I feullh Center. 10 Yes CBWTF l're-lTealmcnt Elite Enai- Jabalpur 

Shrinal!llr, Narsingpur 
334.1 334.1 

16. P11mary Health Center. 10 Yes CBWTF Prc-tranncn1 Elirc Eng. Jabalpur 

Chuworpathn. Norsingpur 1217 1217 

17. l'runury I lcahh Center. 10 Yes CBWTF ~I Elirc Eng. Jabalpur 

Dhnmnm Nursinppur 7216 721.6 
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r 18. Pnmnry Health Ccn1cr. 10 Y<:$ CBWTF Pre-treatment Elite Eng. Jabalpur 

Bohan, Narsingpur 6876 687.6 

19. Prun11rv Health Cen1er. 10 Yes CBWTF ~I Ehte Ena. Jabelpur 

Ch,chlo Nanm11ur 974.8 974 a 

20. Pnmary Health Cenlcr. 10 Yes CBWTF Pre-«realmenl Elite Ena. Jabelpur 

Shllhpur. Nanmppur 1024.7 1024.7 

21. Primary Health Cen1er 06 Yes CBWTF Pre-tralmml Elile Eng. Jabelpur 

Barhabad;i. Narsmgpur 1824.1 1824.1 

22. Primary I lcnllh CentcrM 06 Yes CBWTF Pre-uatmenl E11te Ena. Jabelpur 

1'111oha Dada. Narsin8J>ur 2103.4 2103.4 

2J. Primary llcalth Cenlcr Ob Yes CBWTF Pro-creatmcnt Elite Eng. Jabelpur 

Khuln. Narsmgpur 1042.7 1042.7 

24. Prun:uy Health Center. 04 Yes CBWTF Pre-treauncnt Elite Eng. Jabelpur 

Molahp,panva. Narsingpur 229.3 229.3 

25. Pnmnry Health Center 04 Yes CBWTF Pre-treauncnt Elite Ena. Jabelpur 

Bh111no Narsmgpur 302.1 302.I 

26. Pnmary Health Center. 04 Yes CBWTF Pre-treauncnl Elite Eng. Jabelpur 

Dhobh1 Nars,ngpur 287.2 287.2 

27. Pnmory Health Center. 04 Yes CBWl"F J>re.natmenl Elite Eng. Jabelpur 

S,horo Narsmgpur 
1919.2 1919.2 

28. Pnmory Health Center 04 Yes CBWTF Pre-treatment Elite Eng. Jabelpur 

Musran r ,panya D1s11 
Nars,ng/lpur 

534.I 534.1 

29. U Pnmary llcahh Ccntcr 01 Yes CBWTF Pre-treatment Elite Eng. Jabelpur 

Gadarwaro Nansngpur 419.4 419.4 

JO. U Pnmary Health Center. 01 Yes CBWTF Pre-treatment Elite Eng. Jabelpur 

Narsmgpur 
242.1 242.1 

JI. Communr1y Health 30 Yes CBWTF Pre-uutment Elite Eng. Jabelpur 

Ccnlcr. Khurp:i. 
Nars,ngpur 

316.4 316.4 

32. Pnmary Heallh Center. OS Yes CBWTF Pre-treabllent Elite Eng. Jabelpur 

Kclaras. Narsmgpur 365.1 365.1 

J l. P:IJ'lldkar Hosp,uil & 100 Yes CBWTF STP Elite Eng. Jabalpur 

Research Center 
Kha111naka Narsin8J>ur 3864.1 3864.1 

34. Sahu lfosp,tal. flwaru 100 Yes CBWTF STP Elite Eng. Jabelpur 

Bazar Narsingpur 
3137.9 3137.9 

JS. Sav11r1 Nursing home. I I 

Subhash Ward. Gadarwara. 

Yes CBWTF ETP Elite Eng. Jabelpur 

Narsingr,ur 
520.2 520.2 

36. Shankanlcharya Ne1t1l:i.)11 100 

Swam, SwarpooJ)llnd 

Yes CBWTF STP Elicc Eng. Jai.Jpw-

Saraswat, Chcr:nablc 
Trust. Mawa, Jho1~war 

Shndham, Gotcgan 
Narsmgpur 

2818 2818 

37. Jagd,sh Hosp,uil. Near 20 

Ullcrosth School Sastn 

Yes CBWTF ETP Elite Eng. Jabelpur 

Ward Narsinspt,r 
638.7 638.7 
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• 

JII. A•h"h 111"11111I "·"~" 11) "'' 
CUWTP IITP Ehr. Ena. labll1pur 

N11n1ng(IU1 "' 71.5 

J9. Nctkhni I lmr11al In ll,'1111 20 Yu CUWTf' BTP f:!l,r. En1, lablllpur 

or 1' G Collaar Na, s,n~rur 84H 844 S 

40. l)r G C: l)ubc). ""'" 10 Yc1 CUWTP IITP EJIIII En1, lablllpur 

llai..111 l.1ndeh Nar,mypur 612 1 6 121 

.&1, Ashlt I l,"fl•ID1, ~uhh 15 Ye., CUWTP BTP l!J111 En1, l1bllpur 

N1pr llrt11111l llu, S1anJ 
N1mnllflur S40'4 , ,o.'4 

42. A(lll\\'01 llo\\>111I I' II No 40 Ye., COWTP STP EJile l!J\1, Jablll pur 

17141 Nars11111hrur 708 6 708,6 

'43. T1mamm;1l0 Numng OS Yes CDWTP Pro-trcatmcne EJIIII l!JII, Jablllpur 

I l11n,c G11dar-,11m 
N1ninghpur 262.1 262.1 

44, Rodl\3 Knshno Nur•tng 10 Yes CDWTP IITP fhCO En1, Jlbelpur 

I 10,p11nl. Cw,I 1.,nc 
Nurs,n,(IUr 2)7) 2)7.) 

"~ Chouhan Mcmoriol 20 Yes CDWTP ETP EJ11e En1, labll1pur 

llosp11J1I C1Y1I l.,nc 
Narsmgpur 4S) .9 4S3.9 

-16. K11T11)'11n1 Me1cm111 And IR Yes CBWTP BTP EJ,tc En1, lablllpur 

Nurstng I lomc Op('OSIIC 

D,grct Collagc 431.4 431.'4 ·-
-17. Jcrvnn Jyo1, 1-(fl'C ~s Yes CDWTP 6TP EIIIC Ena. Jablllpur 

I l0<r,1U1I. Gador-,11111 
Nanmgpur 140 140 

-18. Rcw1Uhrcc Nur!1ng I lunic 100 Yes CBWTP STP Elite Ena. Jabalpur 

Sod11t Narsinghr,ur 3109.3 3109.3 

-19, Ash1sh llosp11ol Kindell IS Yes CDWTF 6TP El11C En1, llbelpur 

Namn11rur 
122.4 122.'4 

M. Shndhnm I l('lsp,111I, Borghi JO Yes CBWTF STP Elite En&, labalpur 

Songh Word Golcgnnn 144.6 144 6 

!II. 1)1111 llo~p,ui1. Nc11r 10 Yes CBWTF 6TP Elite Ena. labalpur 

Shakknr Nod, Omlgc 
NoranJan Ward. 
Godar-vom, D1111. 
N1rs1nghpur 104.9 104.9 

!12. \lotl)'II I lnsp,10I Gollorwom 100 Yes 2992 S 2992.S CDWTF Pre-treatment Elite En&, Jabalpur 

!IJ. AnJPRI llosr,1111I JO Yes 1121.3 1121.3 CBWTF STP El,co En&, Jaipur 

!14. Ul~UII Norya11 I ll,sp,10I 70 Yes 2644.9 2644.9 CDWTF STP Elile En&, Jabllpur 

55. Chuksc llosp,111I 20 Yes 137.1 137.1 CBWTF 6TP Elite En1, Jabllpur 

56. Aa,u"11l llosp11al 100 Yes 2427.8 2427.8 CBWlll Pro-llalmaU Elico En&, Jabalpur 

!17. Su, A1111rn1m llosp11ul OJ Yes 3S.9 3S.9 CBWlll Prc-trauncnt Ehle En&, Jabalpur 
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Nnme or Rcgionnl omce :- RO ,Jnbnlpur 

District - Nnrsinghpur Non Bedell HCF lnformntfon 

S.N i'l•mr or IIC-1' /\uth1111t OMW DMW Facility ror Facility ror N■mt of Ille CBWTP 

111nn Oancratcd Dispose Treatment of Bffluent T rc■tmmt 

Stntus or d DMW 
OMW 

Yes/No In Kg.s lnKp CDWTF/Deep BTP/Pro-treatment 

Durl11/No /No Facility 
Facility 

~- Shri llalRJI llcnhh Chmc, /\omguh Uodo Ye, 90 7 90 7 CBWTP Ki.wp■ W&Slllfll Scionl 

N1rs1nl!pur 

-
59. Mahcsh Kumar Namdcv Clinic, Gmm 

Dhamna, Dim Norsint!Pur 
Yes 111.9 111.9 CDWTP - Ki.wp■ Wucap Scioni 

60. Dr R R RaJpal Cln1c, Chh1chh, Nars111gpur Yes 14].4 14].4 CDWTP - Ku,pa W&Slllp Scioni 

61. Spdcnd1d Sm1k Chn1c. C1v1I I.inc Nnrsmgpur Yes 121.4 121.4 CBWTP - Ki.wp■ Wulap Scioni 

62. Uclapurknr Cine, Norsmg1,ur Yes 148,9 14R 9 CBWTP - Ki.wp■ W■stap Scioni 

63. Ashutosh Dc,'llhyn. I lo111cnp;1thy Cl1111c Yes 79.3 79 3 CBWTP - Ki.wp■ W■stap Seoni 

Aamgoon. Norsmgpur 

64. Sparsh Chn1c Knrkubcl. Nnrsingpur Yes 100.7 100.7 CBWTF - KIA'J)e W■stap Seoni 

65. Sandh)'a Chmc. Gndorwnra Nnrsmgpur Yes 129 129 CBWTF - Ki.wp■ Wulage Seoni 

66. Swadcslu l)ygos11ic Center Nnrsingpur Ye.~ 200.6 200.6 CBWTF - Ki.wp■ Wastage Seoni 

67. Noro)'on Singh Pntcl Chn1c, Narsingpur Yes 122.9 122 9 CBWTF - Kurpa Wast11ge Sco111 

68. Shn llori Chnic Smghpur. D1S11 Norsmgpur Yes 95,3 95.3 CBWTF - Kurpa W&Slllp Sco1U 

69. D1K1t Clinic. Singhpur. Nnrsmgpur Yes 79.1 79.1 CBWTF - lCurpa W&Slllp Scioni 

70, Ncma Dental Chn1c, Narsingpur Yes 92.4 92.4 CBWTF - Kurpa Wulage Sconi 

71. Noyak Dcmol Clinic. Narsmgpur Yes 105,6 1056 CBWTF - Kurpa W■-ge Sconi 

72. Health Care Chn,c. Norsmgpur Yes 94.3 94.3 CBWTF - Kurpa W■-ge Sconi 

73. Mod, Dcnwl Clinic, Nnrs111gpur Yes 109.6 1096 CBWTF - - Kurpa Waslage Seoni 

74. 1 h, rec. DenlBI Chn1c, Nnrs1ngpur Yes 63.2 63.2 CBWTF - Kurpa Was1age Sconi 

75. Ram Chn1c, Suhchouka, Gndnrwu111. Yes 81.4 81.4 CBWTF - Kurpa W■-ge Seoni 

Narsmgpur 

76. Sa, Pnly Clinic Narsmgpur Yes 96.4 96.4 CBWTF - Kurpa W■-ge Sconi 

77. Roo Clinic (Ayurved1k) Sahchouka Yes 144.7 144.7 CBWTF - Kurpa W■-ge Sconi 

Gadorwaru, Nur..mgpur 

78. Ray Chnrc, (Ayurved1c). Mam Rood, 8hD8lJl Yes 91.2 91.2 CBWTF - Kurpa Wasiage Seoni 

Singh Ward, Norsmgpur 

79. Vtdhya Pnly Cl1111c. V1llui;c Gandlu Wnrd, Yes 81.4 81.4 CBWTF - Kurpa W■-ge Sconi 

Gadarwara, Narsingpur 

80. Anil Shrma Clm1c, Village Bohoni Gadarwaro Yes 6.7 6.7 CBWTF - Kurpa W■-ge Seoni 

Narsingplllr 

81. Kankaria Chn,c. rudhovollabh ward ward 

kareh dist narsinghpur, 

Yes 16.4 16.4 CBWTF - Kurpa Wasiage Seoni 

82. Dr Ashok Kumar Nuyuk. lnJru Ward, Ncnr Yes 22 J 22 J CBWTI' - Kurpa W■-g,: S-i 

Suhha.<h Park, 01sn NAmngpur • 
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SJ. l)r S l. Ncmo Cl,n,c Nar,1n11hJ111r Yes IQ S 19.5 COWTF - Kurpa Wucap 5-11 

84. Nais,n@rur lkn1al Ch111c, Snhtt I hl'JIIIDI, 

h"11"' llum NRr.,n11rur 

Ye• 24 I 24,1 COWTF - Kurpa Wucap 5-11 

8~. Dr l)c,emlra \'etma Cl1111c, l'lot No 24R, Yes 10 S IOS COWTF - Kurpa Wuca,e Seoni 

Nehru Wanl Nars•nlll'ur 

86. Fam,ly Muhl\flCCtlhly Dcnllll Care, Dr. Yes COWTP - Kurpa w.-p Seani 

Sh,vam ltaghuwnnsht, Sl10ri N11 09 & IO Sim 
10 8 10 8 

Krishna llhD\\11n (rn1t\\11ll lmnhyu ltnod 

llormon Chournho Karch Dt5l Nar~11111hnur 

87. l.a,m, Ila, Nur<in~ 1 lomc. Ciadnr-..11N. Yes 194 19.4 CDWTF - Kurpa Wacap Seoni 

N11~1ng11ur 

88. Wollhawa Dcnllll Chruc YCJ 31.S 31.5 CDWTF - Kurpa Wasap Seonl 

119. Pnidccr Kumar Gupta l'n1holsoy, Nnrs11111rur Yes 22.2 22 2 COWTP - Kurpe Waap Seoni 

90. Mom Chn,c &: 1'31holo@y, Nllfltngpur Yes 10.8 10.8 COWTP - Kwpa Wasap Seoni 

91. Shu noi.1,, 1•n1ho Center, Godnrworu \'cs 65.2 6S.2 COWTP - Kwpa Wasap Scali 

Nors,nsrur 

92. Gyon Shrt l'a1ho Cc111c1, lmltru Word Ncnr \'cs 3.1 3.1 CBWTP - Kurpe Wucap Scali 

SuhhllSh Park N3rstngriur 

9.). Sim Sa, 1'01holog)'. Shor No 3, Near Gov1 Yes 10,4 

llosp,111I. Matn Roud Satnkheda, 
I 

10.4 CBWTF - Kwpa Wasrap Scali 

9~. Mis Life Core Puthology. S1n1i11n Rood. Yes CBWTF - Kurpa WUllp Seorli 

llc"dc of Shndham ~ye Care. NC4r Shrcya 6.6 66 

Motel Gotcl!llon D1s11 Nors1n11hpur 

9S. Maa Shordo l'alhology & Cl1111c, Morkctmg Yes 10.S 10.S CBWTP - Kurpa Wasap Sconi 

Society Sto1,on Rood Ciotegoon 

96. Ncmo l'o01ology. S11uo1cd ot Thakur 13obu Yes 3.S 35 CBWTP - Kurpe Wasrap Seoni 

Mondir Go1cgaon Norsinghpur 

91. Gupta Po1holngy, S11a1cd UI Ohogotrom Yes 2.1 21 CBWTF - Kurpe Wasragc Seoni 

Chouroho. GolCJ;JDn dt\11 N11smghpur 

98. N11Stnghpur CC,2 Pmtnod Kumar 0Jha Yes 11 1 I I.I CBWTF - Kurpe Wasrap Scali 

99. Godorw:1m CC, Adhtr Kumar Slmvoslllv Yes 18.6 18.6 CBWTF - Kurpa Wasuge Sconi 

100. Roi J>u1hology Center Yes 9.S 9.S CBWTF - Kurpe Wasrap Sconi 

IOI. Dr Puri Chn,c Yes 2 I 2 I CBWTF - Kurpe Wasrap Seoni 

102. Shubh flotholugy Yes 3.1 l .1 CBWTF - Kurpa Wasragi: Seoni 

103. D1s1rtc1 Vc1cnnury Ho~p113I Cum Vetcnnnry Yes CBWTF - Kurpe Wasrap Sconi 

l'olychn,c Nnrsmghrur, ltnjccv Wnrd llwnrn 0 0 

lluror Nurs,n~J11111r D,sn Nars1n11l1r,ur 

104. Mis Vctcrtnury I htsp11al. Gadorwnro, JR/9, Yes CBWTP - Kurpa Wasup Sconi 

Ncur llchuncc l1ctrol Pump Gadorwom O,sn S. I S. I 

Nnrs,nQJ\nur 

105. Mis Vctcnnury I losp1llll. Chownrpotho. Near Yes CBWTF - Kwpa Wasup Sconi 

Block OITrcc. Chawarp3h1a, Tcndukhcdn Disn 6018 60.18 

Norstnahpur 
106. Mis Vctcnnary I losp1111I. Soltchouk11, Mo111 Yes CBWTF - Kurpa WISlage Sconi 

Roud Near Ra1hv.1y Crossing Sulichou\\kll 14 2 14.2 

1)1s1t Narsinahnw 

107, Mis Vctcnn.iry I losp1111l. Chtchli. NC4r Block Yes 2.1 

Office Ch1chl1 D1s11 Nnrsinghpur 

2.1 CBWTP - Kurpe Wasuge Sconi 

IOR. Mis Vetconary l)t$CIISC lnves11g11tron l:lb. Yes 6.4 

RoJcev Ward. hworo Unzor. 01s1t Narsmghpur 
64 CBWTF - Kurpe Wasup Sc:oni 

109. Mis Vetertnnry I losp,111I. M11ni;1'1111t. Near Yes CBWTP - Kurpe Was111ge Seoni 

M I' lour,sm Outlding M11n11wnn1, D1s11 2.1 2.1 

N11fl1nJlhr,ur 
110. Mis V,•1rrmary I l(lsp1111I, S,h .. ra. Pnshu Yes CBWTF - Kurpe Wasrap Sconl 

V1shm111 Ncur l'ohcc Chcmk, Sthoro D1s11 · 58 58 

Nurs1n11l1r,ur 
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r 111, Mis Vc1cnnat) IIMpoUI, SauUlla. ChllntOI, Yes CDWTF - Kurpa Was11ge Sconi 

Ra1mnr11 Chuura~ Kc /\age Sa~ar R:iod, 0 0 

Nars,nl!hpur 1)1\ll ~~r,.,n~hpur 

112. Mis Vc1cnnJ') 11,..,p,ul. r-::i)J!!.On. Ne:ir n us Yes I I CBWTF - Kwpa WISlap: Sconi 

Smp Nay:ifnnn l>l\11 Nnrs,nshrur 

IIJ. Mis Vc1cn11n') Hn,r,11:il. Su"'"" · Clu11no1, Yes JS JS CBWTF - Kurpa Wasllp: Sconi 

Near M P S H -22, Sum,n. D,sn Narsonghpur 

114. Mis. Vc1cnnary llospoUII, GOIC[!llOn, DlSIL Yes IS.SJ 

Nars,nghpur 

18 83 CBWTF - Kurpa Was11ae S-i 

II~. Mis Vc1cronary I lnspouol. Tcm.lukhcda, Ncnr Yes 32.1 32.1 CBWTF - Kurpa Wasllp: S-i 

N II -12 Rood. Tcndukhcd:I Oostt Nan,nghpw 

116. Ml, Vc1cronary llospotal. Karel,. Near Tehsol Yes 13 6 13.6 CBWTF - Kurpe Was11p: Sconi 

1-orch Dosu Nars,n!lhrur 

11 7. Mis VctcnnDt)' I lospolill, Saokhcda, Near Yes 165.8 165.8 CBWTF - Kurpa WuiageSconi 

Ulock OiTicc Sntkheda Gadat\•-ara. D1stt 

N:irsonl!hour 

118. Pn<nal)' ~k:iltl1 Center, Kclarns, Nars,ngpur Yes 77.1 77.1 CBWTF - Kurpe Was11a,e Seoni 

119. A) oush V '"l? Di<lnct A llopalhy Hospiul No . . No BMW Wa.s1e - -
Narsonghpur 

Generated 

120. Go,1 Ayuncd,c I losp,t:11 Us:in No . . No BMW Waste - -
Generated 

121. GM1 ,'\)w•cdoc llo,,1>11al Gankhpur No . No BMW Wa.s1e - -
Generated 

122. 0011 A)'Uf\'CdlC llosp11al Palhpoparoya No . . No BMW Wa.s1C - -
Generated 

123. GO\'l Ayut\·cdoc Hospital Mungw:mi No . . No BMW Wa.s1e - -
Generated 

124. Govt A~,ir•cdoc lfosp,u.1 Bach:11 No - No BMW Waste - -
Generated 

12.~. Gn11 A)llr\'s'(foc llospll31 P:isho No - . No BMW Waste - -
Generated 

126. Govt A)ll"NIC Hospoul Bhamon No . . No BMW Waste -
. 

Generated 

127. Govt A,,u,-cd,c llospotal Jhamar Nn . . No BMW Waste - -
Generated 

128. Govt ,\~uncdoc ll0>p11al M11rJch No . . No BMW Waste . 
-

Generutcd 

129, Govt A)'llr\'cdtc I lospotal Murgakhcdo No . . NoBMWWa.stc --
Generutcd 

IJO, Govt Avur.-cdoc Hospital Jh1lpcn1dhan3 No . . No BMW Waste --
Generated 

Ill. Gov1 A,urvedoc lln,pollll llldhopolh,ra No No BMW Waste - -
Generated 

132. GnVI ,\ vut1cd1c Hn1p1tal 011dhuwor No . No BMW Waste - -
Generated 

Ill. GoV1 Avurvcdoc ll01p1tal Umaryachink1 No . . No BMW Waste . -
Generated 

134. Gov1 A)'Urved,c HospoUII Ka1ho1iyo No . . No BMW Waste 
Generated 

. -

IJ~. Gnvt 1\,ur•<Joc llo,r,1131 Na)3khcdo No . No BMW Waste . -
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IJ6. Gcw1 I\WI\C.hc llt1\p11nl l'\l\~tlll No . NoBMWWate 
Ocnmled - -

137. Gn,1 /\)'111\-edoc llnsp11al Uh3111M1 Nu . No BMW WI.lie . 
Ocnmled -

IJII. (icl\1 /\\'111\cdoc llo,polAI R11kh111 Nn . NoDMWWUlo --
Ocnmled 

IJ9. Gnv1 ,\ )11n\'\J11: I ln1r111I lt1~ha1 No . NoBMW Wate 
Ocnmled 

--

140. Go,, ,\yurvrd1c llo,111ul Gur~h1 Nn . . NoBMWWUle . -
Ommled 

141. Go,1 A)'\11\~lt ll0,11111I Knsh1khcn No . No BMW Waste - -
Oenmled 

142. Go,1 A)'UrvtJ,c llll•J11LDI ~hursuru No . . NoBMWWUle --
Ocnmled 

143. G(\\I 1\\'urwJ,~ 11(\,roial kha1r1mchJ11 No . No BMW Waste - . 
Ocnmled 

144. Gt1\I A)11n c.hc 1111,p11nl Mnrrnvn No . NoBMW WISle - . 
Oenmted 

14~ Go,, /\yun·cd1c Hospual Dung:iny:i No No BMW Waste - -
Generated 

146. Govt /\yurvcd1c Hosp1lal llhouni No . NoBMWWISle - -
Gencnted 

147. Go,1 /\yuncd,c Ho,pual BhuurJhor Nn . NoBMWWISle - . 
Generated 

148. Gov1 A)'Ur>'cJ1c l lospoLDI Ramppur No . No BMW Waste - -
Gcneraled 

149. Govt A) urvcd,c llospotil Lclwan, No . . NoBMWWISle -
. 

Generated 

ISO. Gc»1 AyurvcJ,c Hospn~I B1hh:1n No . . No BMW Waste - -
Gcneraled 

ISi. Govt /\)urvcdoc Hos11110I B1hlmrn No . No BMW Waste -
. 

Generated 

152. Govt A)un·.:d,c I lnsp,ial Sdunnr No . . No BMW Waste - -
Generated 

ISJ. Govt Ayurvcd1c Hospual Mccrnpur Nn NoBMWWaste - -
Generated 

154. GoYI Avur,·cd,c Hosp1t1I Gundar:11 No . . No BMW Waste --
Generated 

ISS. GoYI Ayurvcd,c Hosp,ial S1hura No . No BMW Waste - . 
Gcnc111tcd 

156. Go,, AyurvcJ,c Hosp1t1I r111aroy:i lmahya No . No BMW Waste - . 
Generated 

157. Go,1 /\yurvcd1c Ho,r1tal 1-:.llynnpurr No . . NoBMWWasle . -
Gene1111Cd 

158. Govt /\yuncd,c Hospital Kndhni No . No BMW Waste - . 
Gcneralcd 
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r '7!-9, (i1"1 /\)Ur\C,hC llo~puol Gn11~11ht N,, . NoOMWWute - . 
Ocneraled 

160. (i,1,1 /\)'Uf\Cdtc I l<>sr,11J1I l'l11chnl1 Nu No BMW Waste - . 
Oeneraled 

161. Ciovt A)11r,cd1c ll11>111101 l'nun No No OMWWISle - . 
Ocncraled 

162. Go,1 A)11f\rJ1c llc"1•11nl llhnrropur No . NoOMWWute -
. 

Ocnmled 

163. GC1,1 1\~'Ur,c1hc I lo,r,mii-:~ln!!ltpurchu111 Nfl NoOMWWutc -
. 

Ocneraled 

164. Cifl\1 Ay11,-cd,c Hosp11ol Hccrnpur No . . NoOMWWUCe 
. 

-
Oenented 

16!i. Go,1 ,\)•urh~ic H,•~pt141 Go111oriyo No . . NoOMWWasle 
. 

-
Oencraled 

166. Cio\l /\yu"·cdtc llosp114I Jhikoh No . . NoBMWWasle 
. 

-
Generated 

167. G,"c ">"''cdtc llo<r1wl Tumda No . NoBMWWute 
. -

Gcncraled 

168. Cifl\C A)'Uncdtc Ho,p11al P1p;1n)r.l Udani No . . NoBMW,Wule 
. -

Generated 

169. Govt /\)'Urvcd1c Hospual Bha1cro No . - NoBMWWISIC 
. 

-
Gencraled 

170. Go,, A)'Uncd,c Ho,p1Ull llhnn11mkolo No - . NoBMWW&Sle 
. 

-
Generated 

171. Govt A~ur.cd,c Ho,r1U1! Mudgula No - No BMW Waste - . 
Generated 

172. Go,1 Ayurvcd,c llosptllll llaow:m No . NoBMWWutc -
. 

Generated 

173. Govt Ayurved,c ll<>srual Umanya No . - NoBMWWutc - . 
Generated 

·-

174. Gnv, A)'\lf\'edtc Hosp,ul Kamtt No - NoBMWWute - . 
Generated 

17!-. Gov, A) Ur\'c-dtc llosp11al i-Jhupo No . NoBMWWute -
. 

Generated 

176. Go,1- Ayurvcd,c Hospital Chandcnkhcda No - . NoBMWWuie 
. -

Generated 

177. Gov, Ayurvcd,c Hosptbl Jha.<1f!hal No - - No BMW Waste --
Generated 

178. Govt A)Uf\ed1,: lfosp,lal Ocvrn,gar No . NoOMWWaste - . 
Generated 

179. Go,1 Ayur1cd1c Hosp11:1I P1pariyamushran No . NoBMWWute - -
Generated 

-

180. Govi A)vrved1c Hosp,uil r,ponyalathgaon No - - NoBMWWa,ic --
Generated 

1111. GCl\1 Ayurved1c llosp110113.1i;.lSpur No - - No BMW Waste . -
Generated 

----
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• 

-
182. G111t i\v111,cd1c l to,pllJI llh,ll•~rnkl11 Nn No OMWWastc -

Generated 
-

18J. Go,t llomcornthv ll0Sf11tal Knmod No . . NoBMW Was1c . 
Generated 

-

184, Govt Homc,,pnthy ►10~1>11111 G111ru No . . NoBMWWaslc 
Generated 

. -

lllS. Govt. llnmcop•thy Hospital Sum :ir, No NoBMWWaslc -
. 

Generated 

186. Go,1 HC1mcopathy I losp,1:11 S,rscro No . . No BMW Waste -
. 

Generated 
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M.P. Pollution Control Board 

E-5, Arera Colony 

Paryavaran Parisar, Bhopal - 16  MP  

Tele : 0755-2466191, Fax-0755-2463742 

 

  

   

Consent Order 
 

   

       

        

         

         

     

     
   

Page: 1 / 

10 
 

  

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. 
 

     

                                     

   

RED-SMALL 
 

                     
    

CCA-Fresh 

Validity W/A: 29/02/2028 
BMW: 29/02/2028 

HoWM: 29/02/2028 

 
 

 

CONSENT NO: *** 
 

            

      

PCB ID: 149630 
 

         
        

 
 

     

                                     

 

 
 

             

                                     

   

To,  
 

                            

    

The Occupier, 
 

      

                

                                     

          

M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), 
 

      

                                     

          

Khasra No. 163/2 at Village – Biner, 

Tal : Kareli, Dist : Narsinghpur (MP) -  487225 
 

      

                                     

   

Subject:  
 

 

Grant of Consent to Operate-Fresh under section 25 of the Water (Prevention & Control of Pollution) Act, 1974, under 

section 21 of the Air (Prevention & Control of Pollution) Act, 1981, Authorization under Hazardous and other Waste 

(Management & Transboundary Movement) Rules, 2016 and Authorization under Bio-Medical Waste Management Rules, 

2016. 
 

 

                                     

   

Ref:  
 

 

Your Consent to Operate-Fresh Application Receipt No. 1260192 Dt. 24/02/2023 and last communication received on Dt. 

14/03/2023. 
 

 

                                     

   

           With reference to your above application for Consent to Operate-Fresh has been considered under the aforesaid Acts and 

existing rules therein. The M. P. Pollution Control Board has agreed to grant Air/water consent, BMW Authorization and HOWM 

Authorization up to 29/02/2028, subject to the fulfillment of the terms & conditions incorporated in the Consent No:CTE-56409 issued 

vide outward No:116115 dated 29/07/2022 and as enclosed with this letter.  
 

 

                                     

  

 SUBJECT TO THE FOLLOWING CONDITIONS  :- 
 

  

                                     

    

a. Location:  
 

 

Khasra No. 163/2 at Village – Biner, Tal : Kareli, Dist : Narsinghpur (MP) -  487225 
    

                  
                                     

    

b. The capital investment  : 
 

                   
     

Rs. 0.95  Crore 
 

              

                                 

                                     
    

c. Activity Capacity: 
 

                 

                                     

       

Activity Equipment CCA Capacity 

Common Bio-Medical Waste Treatment 

Facility 

INCINERATOR  1 x 200 Kg/hour  

AUTOCLAVE  1 x 100 Kg/Batch 

SHREDDER   1 x 100  Kg/hour 

ETP 7.5 KLD 

D.G. Set 200 KVA 
 

 

 

        

       

                    
          

      

Note:- 1.  For any change in above CBWTF shall obtain fresh consent from the board. 

2. The allotted coverage area of the facility for the collection, transportation, treatment and disposal of biomedical waste will be Narsinghpur 

District.  
 

  

                                     

     

The Validity of the consent is up to 29/02/2028 and has to be renewed before expiry of consent validity. Online application through 

XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization. 

Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required. 

 
 

   

                                     

    

 

Enclosures:- 
 

                      

        

* Conditions under Water Act 

* Conditions under Air Act 

* Conditions under Hazardous Rules 

* Conditions under BMW  Rules 

* General conditions  

 
 

          

Consent No:AWHB-57945Outward No:117792,04/04/2023

By the order of Chairman, MPPCB

CHANDRA MOHAN THAKUR
Member Secretary(Organic Authentication on AADHAR from UIDAI Server)

TPAV # EN3CB2LR5O

Digitally Signed by : Chandra
Mohan Thakur,IAS
Date: 04/04/2023 02:05:24 PM

Signature Not Verified
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CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974  :- 
 

      

                       

    

1. The daily quantity of trade effluent shall not exceed 7.000 KL/day, and the daily quantity of sewage shall not exceed 

0.500 KL/day 
 

    

                       

 

2. Trade Effluent Treatment:- 

 The applicant shall operate appropriate effluent treatment system as per the proposal submitted to the Board and maintain 

the same properly to achieve following standards-  
 

      

                       

       

pH Between               5.5 – 9.0 

Suspended Solids Not exceed          100 mg/l. 

BOD 3 Days 270C Not exceed          30  mg/l. 

COD Not exceed           250 mg/l. 

Oil and grease  Not exceed          10 mg/l. 
 

 

TDS Not exceed           2100 mg/l. 

Chlorides   Not exceed           1000 mg/l. 

Bio Assay Test    Bio Assay Test 90% survival of fish in 100% 

effluent after 96 hours.  

  
 

   

                  

                       

           

For other parameters general standards of discharge as notified under EP Act 1986 shall be applicable. 
 

       

                       

  

3. Sewage Treatment :-  The applicant shall operate appropriate sewage treatment system as per the proposal submitted to 

the Board and maintain the same properly to achieve following standards- 
 

     

                       

          

pH  Between               6.5 – 9.0 

Suspended Solids Not exceed          100 mg/l. 

BOD 3 Days 270C Not exceed          30  mg/l. 

COD Not exceed           250 mg/l. 

Oil and grease  Not exceed          10 mg/l. 

Fecal Coliform                                          Not exceed            1000   ( MPN/100 ml)                      
 

         

                       

                       

     

Sr   Water Code (Kilo Ltr per Day) WC : 15.000 WWG : 7.500 Water Source      
1 Domestic Purpose 1.000 0.500 Borewell 
2 Others activities 14.000 7.000 Borewell 

 

 

 

                       

   

4. The effluent shall be treated up to prescribed Standards and reuse in the process, for cooling and for green belt 

devolvement/gardening within premises. Hence zero discharge condition shall be practiced. In no case treated effluent shall 

be discharged outside of industry/unit premises. 
 

 

  

 

5. Any change in production capacity, process, raw material used etc. and for any enhancement of the above prior 

permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this 

consent. Facility expansions, production increases or process modifications which result new or increased discharges of 

pollutants must be reported by submission of a fresh consent application for prior permission of the Board 
 

 

  

 

6. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working 

order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent 
 

 

  

 

7. The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as 

above conditions.  
 

 

  

 

8. Reporting of Monitoring Results:- 

Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring 

report on line through the link “Periodic Compliances” provided on XGN. 
 

 

  

 

9. Provision for Electric Power Failure- 

The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an alternative 

electric power source sufficient to operate all facilities utilized by the applicant to maintain compliance with the terms and 

conditions of the Consent. 
 

 

  

 

10. Prohibition of bypass system of treatment facilities- 

The diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms 

and conditions of this Consent in prohibited except : 

i. where unavoidable to prevent loss of life or severe property damage, or  

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and 

conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such 

diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.  
 

 

  

 

  

 

Consent No:AWHB-57945 55



         

  

 

      
     

M.P. Pollution Control Board 

E-5, Arera Colony 

Paryavaran Parisar, Bhopal - 16  MP  

Tele : 0755-2466191, Fax-0755-2463742 

 

  

   

Consent Order 
 

   

       

        

         

         

     

     
   

Page: 3 / 

10 
 

  

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. 
 

     

11. CBWTF management shall submit the information on line through the link “Periodic Compliances” provided on XGN 

in reference to compliance of consent conditions.  

 

12. Surface drain network must be kept separate & unit shall ensure that under no circumstances drains/pipes carrying waste 

water shall be connected to the surface drain. 
 

 

  

 
  

                       

        

 
        

                       

 

 

              

 

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981  :- 
 

     

             

  

1. The applicant shall provide comprehensive air pollution control system and same shall be operated & maintained 

continuously so as to achieve the level of pollutants to the following standards:- 

 
 

    

             

   

Name of section Capacity Stack 

height(mtrs) 

Fuel Control equipment installed   P.M, HCl, NO2, Hg (mg/Nm3 

), Dioxin & Furons (ngTEQ/ 

Nm3) 

Incinerator 200 Kg/hr 30 Diesel Bag Filter, Cyclone 50, 50,400,0.05, 0.1 

D.G. Sets 200 KVA 6 Diesel Acoustic enclosure As per MoEF&CC /CPCB 

Guidelines 

     

2. Emission Standards  

S.No. Parameter Standards 

1 2 3 4 

 Limiting concentration in 

mg/Nm3 unless stated 

Sampling duration in minutes unless stated 

1 Particular matter 50 10 or 1 NM3 of sampling volume, which is more 

2 Nitrogen Oxides and NO2 

expressed as NO2 

400 30 for online sampling or grab sample 

3 HCl 50 30 or 1 NM3 of sample volume, whichever is more 

4 Total Dioxins and Furans 0.1 ng TEQ/NM3  

(at 11% O2) 

8 hours or 5 NM3 of sample volume, which is more 

5 Hg and its compounds 0.05 2 hours or 1 NM3 of sample volume, which is more 

 

a. Stack Height: Minimum stack height shall be 30 meters above the ground and shall be attached with the necessary monitoring facilities 

as per requirement of monitoring of generation parameters as notified under the Environment (Protection) Act, 1986 and in accordance 

with the CPCB guidelines of emission regulation Part-II. 

b. Only low Sulphur fuel like Light Diesel Oil or Low Sulphur Heavy Stock or Diesel, Compressed Natural Gas, Liquefied Natural Gas or 

Liquefied Petroleum Gas shall be used as fuel in the incinerator. 

c.  The occupier or operator of a common bio-medical waste treatment facility shall monitor the stack gaseous emissions (under optimum 

capacity of the incinerator) once in three months through a laboratory approved under the Environment (Protection) Act, 1986 and 

record of such analysis results shall be maintained and submitted to the prescribed authority. In case of dioxins and furans, monitoring 

should be done once in a year.  

d. All monitored values shall be corrected to 11% Oxygen on dry basis. 

e. Wastes to be incinerated shall not be chemically treated with any chlorinated disinfectants. 

f. Incinerators (combustion chambers) shall be operated with such temperature, retention time and turbulence, as to achieve Total Organic 

Carbon content in the slag and bottom ashes less than 3% or their loss on ignition shall be less than 5% of the dry weight. 

g. The occupier or operator of a common bio-medical waste incinerator shall use combustion gas analyzer to measure CO2, CO 

and O2.  
3. Ambient air quality at the boundary of the unit premises shall be monitored and reported to the Board regularly on quarterly basis: The Ambient 

air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated: 16/11/09. Some of the parameters are as follows:                                                                                                         

     a. Particulate Matter (less than 10 micron) - 100 µg/m³ (PM10 µg/m³  24 hrs. basis)                                                                       

     b. Particulate Matter (less than 2.5 micron) - 60 µg/m³  (PM2.5 µg/m³  24 hrs. basis)  

     c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 µg/m³                                  

     d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 µg/m³                                

     e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 µg/m³     

4. CBWTF shall provide with each stack port hole with safe platform of 1 meter width with support & spiral ladder/ Stepped ladder with hand rail 

up to monitoring platform as per specifications given in part-III emission regulation of CPCB. In no case monkey ladder shall be allowed as stack 

monitoring facility.                              
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5. The CBWTF shall take adequate measures for control of noise level generated from industrial activities within the 

premises less than 75 dB(A) during day time and 70 dB(A) during night time. 
 

 

  

 

6. The CBWTF shall make the necessary arrangements for control of the fugitive emission from any source of 

emission/section/activities. All fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be 

plugged or sealed or made airtight to avoid the public nuisance. 
 

 

  

 

7. The CBWTF shall ensure all necessary arrangements for control of odour nuisance from the industrial activities or 

process within premises 
 

 

  

 

8. All the internal roads shall be made pucca to control the fugitive emissions of particulate matter generated due to 

transportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages, 

spillages etc. 
 

 

  

 

9. CBWTF shall take effective steps for extensive tree plantation within or around the unit premises for general 

improvement of environmental conditions and as stated in additional condition 

 

10. CBWTF shall write its name on stack with heat resistant paint. 

 
 

 

  

 
 

CONDITIONS PERTAINING TO THE HAZARDOUS AND OTHER WASTES (MANAGEMENT AND 

TRANSBOUNDARY MOVEMENT) RULES, 2016:- 

 

FORM-2 

[See rule 6 (2) ] 

 
FORM FOR GRANT OR RENEWAL OF AUTHORISATION BY STATE POLLUTION CONTROL BOARD TO 

THE OCCUPIERS, RECYCLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL 

FACILITIES 
 

 

  

             

 

1.  Number of authorisation and date of issue : 
 

      

          

                

        

COF-1260192, dt: 24/02/2023 
 

   

2.  Reference of application (No. and date) : 
 

     

                

3.  The Occupier  of  M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), is hereby granted 

an authorisation for generation, collection, reception, storage, transport, disposal of hazardous or other wastes on the 

premises situated at- Khasra No. 163/2 at Village – Biner, Tal : Kareli, Dist : Narsinghpur (MP) -  487225 
 

 

Details of Authorisation 
 

Category of  Hazardous Waste  
 

Authorised mode of disposal  Quantity 

 (ton/annum) 

Ash from incinerator and flue gas cleaning residue    (37.2) Sent to TSDF 3.600-M.T. 

Used or Spent Oil     (5.1) To be sold to authorized Re-processors/ 

Recycler authorized with SPCB. 

0.126-M.T. 

  

                    

    

(1)  The authorisation shall be valid for a period up to 29/02/2028. 
 

                    

    

(2)  The authorisation is subject to the following general and specific conditions  
 

 

A. General conditions of authorisation: 

 
1.   The authorised person shall comply with the provisions of the Environment (Protection) Act, 1986, and the rules made there under. 

2.   The authorisation or its renewal shall be produced for inspection at the request of an   officer authorised by the State Pollution Control 

Board. 

3.   The person authorised shall not rent, lend, sell, transfer or otherwise transport the hazardous and other wastes except what is permitted 

through this authorisation. 
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4.   Any unauthorised change in personnel, equipment or working conditions as mentioned in the application by the person 

authorised shall constitute a breach of his authorisation. 

                        
                        

                             

       

5.   The person authorised shall implement Emergency Response Procedure (ERP) for which this authorisation is being 

granted considering all site specific possible scenarios  such as spillages, leakages, fire etc. and their possible 

impacts and also carry out mock drill in this  regard at regular interval of time; 

6.   The person authorised shall comply with the provisions outlined in the Central Pollution Control Board guidelines on 

Implementing Liabilities for Environmental Damages due to Handling and Disposal of Hazardous Waste and 

Penalty 

7.   It is the duty of the authorised person to take prior permission of the State Pollution Control Board to close down the 

facility. 

8.   The hazardous and other waste which gets generated during recycling or reuse or recovery or pre-processing or 

utilisation of imported hazardous or other wastes shall be treated and disposed of as per specific conditions of 

authorisation. 

9.    An application for the renewal of an authorisation shall be made as laid down under these Rules. 

10.  Any other conditions for compliance as per the Guidelines issued by the Ministry of Environment, Forest and  

Climate Change or Central Pollution Control Board from time to time. 

11.  Annual return shall be filed by June 30th for the period ensuring 31st March of the year.  

 

     

                             

 

B.  Specific conditions: 
 

      

                             

          

1.  The CBWTF shall display the information on hazardous waste generated on notice board of size 6’  x 4’ (in Hindi 

& English) outside the unit main gate along with quantity and nature of hazardous chemicals being handled in the 

plant, including wastewater, air emission and hazardous wastes. 

2. Ash from incineration of biomedical waste shall be disposed of at common hazardous waste treatment and disposal 

facility.  

3. Facility shall obtain membership of TSDF & submit the same to the Board. 
 

      

                             

     

Additional Haz condition:-  
 

           

                             

         

1.  The CBWTF shall obtain insurance under Public Liability Insurance Act, if applicable and shall submit a copy to 

the board. 

2.  Any unauthorized change in production capacity, process, raw materials, personnel, equipments etc. as mentioned 

in the application by the person authorized shall constitute a breach of this authorisation. 

3.  The unit shall maintain the records of hazardous waste as per the Form-3 of rule 6(5) and shall online submit the 

annual return in Form-4 as per rule 6(5) 20(2) to this office on or before 30th june every year and preferably before 

30th April. 

4.  The information regarding quantity of hazardous wastes generated and its analysis report should be sent to the 

Board online at least annualy. 

5.  Hazardous Waste Storage Site & Danger signboard shall be provided with all safety devices at the storage site. 

6.  The authorized person shall inform the name and address of the contact person / occupier responsible for 

hazardous waste management. 

7.  In case of importing Hazardous Waste, occupier shall apply to the M.P. Pollution Control Board, 180 days in 

advance in Form-6, for permission to import of the waste as per Rule 13(i) of Hazardous and other Waste 

(Management and Transboundary Movement) Rule 2016 as amended up to date. 

8.  In the event of any accident due to handling of hazardous wastes, the authorized person must inform immediately 

to the Regional Office & Head office of the board on fax/telephone/email-it_mppcb@rediffmail.com about the 

incident and detail report should be sent in Form No.5 as per Rule-10 of Hazardous and other Waste (Management 

and Transboundary Movement) Rule 2016 as amended upto date. 
 

      

                             

           

Packing, Labeling &  Transportation of Hazardous wastes :- 
 

 

Consent No:AWHB-57945 58



         

  

 

      
     

M.P. Pollution Control Board 

E-5, Arera Colony 

Paryavaran Parisar, Bhopal - 16  MP  

Tele : 0755-2466191, Fax-0755-2463742 

 

  

   

Consent Order 
 

   

       

        

         

         

     

     
   

Page: 6 / 

10 
 

  

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. 
 

     

 

     (i) The occupier or operator of the Treatment, Storage and Disposal Facility or  recycler  shall ensure that the 

hazardous waste are packaged and labeled, based on the composition in a manner suitable for safe handling, storage 

and transport as per the guidelines issued by the Central Pollution Control Board vide - October 2004 & conditions 

issues  from time to time.  

    (ii)     The labeling and   packaging shall be easily  visible and be able to withstand physical  conditions and climate 

factors.  

    (iii)    The transport of the hazardous wastes shall be in accordance with the provision of  these rules and the rules made by 

the Central Govt. under the Motor Vehicle Act 1988 and other guidelines issued from time to time in this regard. 

    (iv) In case of transportation of hazardous wastes through a State other than the State of origin or destination, the 

occupier shall intimate the concerned State Pollution Control Board before he hands over the hazardous wastes to 

the transporter.   

(v) The occupier shall provide the transporter with seven copies of the manifest as per the colour codes as per rule 19(1).  

(vi) The occupier shall forward copy 1 (white) to the State Pollution Control Board and in case the hazardous wastes is 

likely to be transported through any transit State, the occupier shall prepare an additional copy each for intimation 

to such State and forward the same to the concerned SPCB before he hands over the hazardous wastes to the 

transporter.  

(vii) No transporter shall accept hazardous wastes from an occupier for transport unless copies 3 to 7 of the manifest 

accompany it.  

(viii) The transporter shall submit copies 3 to 7 of the manifest duly signed with date to the operator of the facility along 

with the waste consignment. 
   

 

FORM –III 

(See rule 10) 

AUTHORISATION 

(Authorisation for operating a facility for collection, reception, treatment, storage, transport 

and disposal of biomedical wastes) 

 

1. File number of authorisation and date of issue -    COF-1260192, dt: 24/02/2023. 

2. M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), an occupier of the CBWTF located at Khasra No. 163/2 

at Village – Biner, Tal : Kareli, Dist : Narsinghpur (MP) -  487225 is hereby granted an authorisation for following activities:  

 

 Collection, 

 Storage,           

 Packaging 
 Reception 

 Transportation 
 Treatment or processing or conversion 

 Disposal or destruction 

 

3. M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), an occupier of the CBWTF is hereby authorized for 

handling of biomedical waste as per the capacity given below; 

 

(i) Number of beds of HCF: --   

(ii) Number healthcare facilities covered by CBMWTF:  --  

(iii) Installed treatment and disposal capacity: --   200 Kg per hour (Incinerator) 

(iv) Area or distance covered by CBMWTF:  -- Narsinghpur District. 

(v) Quantity of Biomedical waste handled, treated or disposed: --   

 

Type of Waste Category                      Quantity permitted for Handling (Kg/day)                                                                

Yellow     -- 2000.00   

Red    -- 800.00 

White (Translucent)  -- 150.00 

Blue    -- 500.00 

    

3. This authorization  shall be in force for a period up  to  29/02/2028. 
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4. This authorisation is subject to the conditions stated below and to such other conditions as may be specified in the rules for the time being 

in force under the Environment (Protection) Act, 1986. 

 

Terms  & Conditions of Authorization :- 

 

1. The authorization shall comply with the provisions of the Environment (Protection) Act, 1986 and the rules made there under. 

2. The authorization or its renewal shall be produced for inspection at the request of an officer authorized by the prescribed authority. 

3. The person authorized shall not rent , lend, sell, transfer or otherwise transport the biomedical wastes without obtaining prior 

permission of the prescribed authority.  

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the application by the person  authorize 

shall constitute a breach of his authorization.  

5. It is duty of the authorize person to take prior permission of the prescribe authority to close down the facility and such other terms 

and conditions may be stipulated by the prescribed authority.  

 

 

The additional conditions for CBWTF shall be as follows: 
 

1. The grant of this authorization is subject to the terms and conditions granted to the Facility. 
 

2. The occupier of the facility shall operate and maintain CBWTF as per guidelines of Central Pollution Control Board 2016 for 

CBWTF. The operational conditions such as temperature, air Feed rate, retention time etc and air pollution control 

arrangement of the incinerator shall be ensured as per Schedule-II of Bio Medical Waste Management Rules, 2016. 
 

3. The person authorized shall ensure that the treated effluent shall conform to the standards prescribed in Schedule - II of rules and 

submit report to Board on quarter yearly basis. The occupier of the facility shall fully utilize the treated effluent within their premises 

 for plantation purposes, etc. 

 

4. The occupier of C.B.W.T.F. shall carry out stack emission test of incinerator, incinerator ash test, validation test of autoclave and 

applicable parameters of effluent being discharged from the ETP quarter yearly from NABL accredited laboratory and submit the 

quarter yearly report to the Board.  

 

5. A separate log book for the operation and maintenance of the incinerator, autoclave, shredder & ETP shall be kept and shall be made 

available for inspection any time.  

 

6. The transportation vehicle for carrying the waste to the facility shall be specially designed as per Central Pollution Control Board 

(CPCB) guidelines for CBWTF. The vehicle shall also be properly installed GPS, labelled with the related symbols etc. as per rules. 

 

7. The collection and transportation of the BMW the C.B.W.T.F. shall be ensured in accordance with the Rule 7 & 8 of BMW Rules. 

Its treatment & disposal shall be as per Schedule-I of Rules2016. 

 

8. The person authorized shall maintain categories wise records of Bio-Medical Waste received, treated & disposed at CBWTF as per 

Schedule-I of the Bio-Medical Waste Management Rules, 2016 and should submit the annual return in Form-IV-A by 30th of June 

every year as per the rule 13 to the Head office and Regional office of the Board. 

 

9. The person authorized shall store incineration ash safely and dispose it through TSDF, Pithampur as per guidelines of CPCB. 

 

10. The C.B.W.T.F. operators shall inform about such health care units that are not handling and segregating Bio-Medical Waste 

properly and the same shall be communicated to the Board from time to time. 

 

11. The C.B.W.T.F. operator shall establish bar coding and global positioning system for handling of bio-medical waste as per 

BMWM Rule, 2016. 

 

12. The C.B.W.T.F. operator shall install and ensure the operation/calibration of CEMS in facility and should ensure connectivity with 

SPCB/CPCB server. And also install the PTZ cameras showing ETP, BMW storage area and Stack Emission conditions regarding. 

 

13. The C.B.W.T.F. operator shall display authorization order, Annual report etc. on its website. 

 

14. The C.B.W.T.F. operator shall ensure collection of biomedical waste on holidays also. 

 

15. The C.B.W.T.F. operator shall operate incinerator to achieve the standards for retention time in secondary chamber as per BMWM Consent No:AWHB-57945 60
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Rule, 2016. 

 

16. The person authorized shall maintain good housekeeping, regular cleaning of storage room & sharp pit etc. to avoid odour 

nuisance. 

 

17. The Facility shall submit a fresh application for renewal of authorization with requisite fee before 90 days of expiry of this 

authorization with compliance report of conditions mentioned in original authorization letter and its subsequent renewal letter. 

 

18. Mercury waste shall not be mixed with BMW, shall be collected, segregated & stored into separate containers and it shall be 

disposed off in accordance with provisions of the Hazardous and Other Waste (Management, and Transboundary Movement) Rules, 

2016. 

 

19. The occupier of the facility shall ensure that the all CBWTF equipments like incinerator, autoclave, shredder etc shall fulfill all the 

requirements of the Bio-medical Waste Management Rules,2016 and the criteria for combustion efficiency, primary and secondary 

temperature, emission and effluent quality standards, standards for autoclaves etc shall be compliant with the provisions of the 

Schedule II of the Rules as well as the guidelines published by Central Pollution Control Board from time to time. 

 

20. The CBWTF Facility shall comply with all the conditions mentioned in EC issued to them by MPSEIAA. 

 

21. CBWTF shall install and maintain “Outdoor HD Industrial grade IP (Internet Protocol) cameras with Pan-Tilt-Zoom (PTZ) feature, 

minimum focal length 20X with night vision facility and tamper proof mechanism” at ETP outlets, BMW/hazardous waste storage 

sites and chimney of the unit to display all emission sources and effluent discharge points and connect the same with Environment 

Surveillance Centre, M.P. Pollution Control Board Bhopal for remote surveillance. 

 

22. The Board reserves all the right to amend/cancel/revoke the condition of this authorization in part or whole as and when deemed 

necessary. Facility shall be responsible for any violation of provisions of Bio-Medical Waste Management Rules, 2016 and shall be 

liable for prosecution and punishment as per the provisions of Environmental (Protection) Act, 1986. 

 

23. STANDARDS FOR AUTOCLAVING OF BIO-MEDICAL WASTE.-  

The autoclave should be dedicated for the purposes of disinfecting and treating bio-medical waste.  

(a) When operating a gravity flow autoclave, medical waste shall be subjected to:  

(i) a temperature of not less than 121° C and pressure of 15 pounds per square inch (psi) for an autoclave residence time of not less 

than 60 minutes; or  

(ii) a temperature of not less than 135° C and a pressure of 31 psi for an autoclave residence time of not less than 45 minutes; or  

(iii) a temperature of not less than 149° C and a pressure of 52 psi for an autoclave residence time of not less than 30 minutes.  

(b) When operating a vacuum autoclave, medical waste shall be subjected to a minimum of three pre-vacuum pulse to purge the 

autoclave of all air. The air removed during the pre-vacuum, cycle should be decontaminated by means of HEPA and activated carbon 

filtration, steam treatment, or any other method to prevent release of pathogen. The waste shall be subjected to the following:  

(i) a temperature of not less than 121°C and pressure of 15 psi per an autoclave residence time of not less than 45 minutes; or  

(ii) a temperature of not less than 135°C and a pressure of 31 psi for an autoclave residence time of not less than 30 minutes;  

(c) Medical waste shall not be considered as properly treated unless the time, temperature and pressure indicators indicate that the 

required time, temperature and pressure were reached during the autoclave process. If for any reasons, time temperature or pressure 

indicator indicates that the required temperature, pressure or residence time was not reached, the entire load of medical waste must be 

autoclaved again until the proper temperature, pressure and residence time were achieved.  

(d) Recording of operational parameters: Each autoclave shall have graphic or computer recording devices which will automatically 

and continuously monitor and record dates, time of day, load identification number and operating parameters throughout the entire 

length of the autoclave cycle.  

(e) Validation test for autoclave: The validation test shall use four biological indicator strips, one shall be used as a control and left at 

room temperature, and three shall be placed in the approximate center of three containers with the waste. Personal protective 

equipment (gloves, face mask and coveralls) shall be used when opening containers for the purpose of placing the biological 

indicators. At least one of the containers with a biological indicator should be placed in the most difficult location for steam to 

penetrate, generally the bottom center of the waste pile. The occupier or operator shall conduct this test three consecutive times to 

define the minimum operating conditions. The temperature, pressure and residence time at which all biological indicator vials or 

strips for three consecutive tests show complete inactivation of the spores shall define the minimum operating conditions for the 
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autoclave. After determining the minimum temperature, pressure and residence time, the occupier or operator of a common 

biomedical waste treatment facility shall conduct this test once in three months and records in this regard shall be maintained.  

(6) Routine Test: A chemical indicator strip or tape that changes colour when a certain temperature is reached can be used to verify 

that a specific temperature has been achieved. It may be necessary to use more than one strip over the waste package at different 

locations to ensure that the inner content of the package has been adequately autoclaved. The occupier or operator of a common bio 

medical waste treatment facility shall conduct Routine test during autoclaving of each batch and records in this regard shall be 

maintained. 

(7) Spore testing: The autoclave should completely and consistently kill the approved biological indicator at the maximum design 

capacity of each autoclave unit. Biological indicator for autoclave shall be Geobacillusstearothermophilus spores using vials or spore 

Strips; with at least 1X106 spores. Under no circumstances will an autoclave have minimum operating parameters less than a residence 

time of 30 minutes, a temperature less than 121
o
 C or a pressure less than 15 psi. The occupier or operator of a common bio medical 

waste treatment and disposal facility shall conduct this test at least once in every week and records in this regard shall be 

maintained. 

               

   

GENERAL CONDITIONS:  
 

      

              

  

1. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off scientifically so as 

not to cause any nuisance/pollution. The applicant shall take necessary permission from civic authorities for disposal to dumping 

site.  If required. 
 

 

              

              

              

 

2. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative, 

upon the representation of credentials:    

 a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the Board.                                                                                                           

 b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to  

     be kept under the terms and conditions of this Consent.     

 c. To have access at reasonable times to any records required to be kept under the terms and conditions of this Consent. 

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,     

e. To sample at reasonable times any discharge or pollutants. 
 

 

  

 

3. This consent / authorisation is transferable in nature, in case of any change in ownership / management, the new owner / 

partner / directors / proprietor shall immediately apply for the consent with new requisite information. 
 

 

  

 

4. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive 

privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or 

regulations.  
 

 

  

 

5. Industry shall install separate electric metering arrangement for running of pollution control devices and this arrangement 

shall be made in such fashion that any non functioning of pollution control devices shall immediately stop electric supply to 

the production and shall remain tripped till such time unless the pollution control device/devices are made functional. The 

record of electricity consumption for running of pollution control equipment shall be maintained and submitted to the Board 

every month  

 

6. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 or Authorization 

under the provisions of BMWM Rules, 2016  or Hazardous and other Waste (Management & Transboundary movement) 

Rules 2016 only and does not relate to any other Department/Agencies. License required from other Department/Agencies 

have to be obtained by the unit separately and have to comply separately as per there Act / Rules. 
 

 

  

 

7. Balance consent/authorisation fee, if any shall be recoverable by the Board even at a later date. 
 

 

  

 

8. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the 

date of expiration of this consent/authorization 

9. The industry/unit shall establish a separate environmental cell, headed by senior officer of the unit for reporting the 

environmental compliances. The industry/ Unit shall submit environmental statement for the previous year ending 31st 

March on or before 30th September every year to the Board.  

10. Industry shall obtain membership of Emergency Response Center of the Board if needed. 
 

 

  

 

11.  Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the 
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imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act. 
 

  

 

12. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole 

or in part during its term for cause including, but not limited to, the following :   

(a) Violation of any terms and conditions of this Consent.   

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.   

 (c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.  
 

 

  

 

13. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and 

necessary action will be initiated against the industry. 
 

 

  

 
 
 

              

     

Additional condition:-   
 

    

              

       

1. CBWTF unit shall submit Dioxin and Furans testing report.  

2. CBWTF shall dispose solid and Hazardous generated and stored on the premises as per the relevant rules and their 

provisions. 

3. PP shall treat and dispose the plastic waste as per the Bio-Medical Waste Management Rules, 2016 and comply with 

the provisions of the Plastic Waste Management Rules, 2021 during the same.  

 
  

  

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974, The Air (Prevention & 

Control of Pollution) Act,1981, Authorization under Hazardous and other Wastes (Management  & Transboundary 

Movement)  Rule, 2016, & Bio-Medical Waste Management Rules, 2016  is granted to your Facility subject to fulfillment of 

all the conditions mentioned above. For renewal purpose you shall have to make an application to this Board through XGN 

at least Six months before the date of expiry of this consent/authorisation. The applicant without valid consent (for 

operation) of the Board shall not bring in to use any outlet for the discharge of effluent and gaseous emission. 

 

 

 
 

   

   

For and on behalf of 

M.P. Pollution Control Board 
 

 

 

Consent No:AWHB-57945

By the order of Chairman, MPPCB

CHANDRA MOHAN THAKUR
Member Secretary(Organic Authentication on AADHAR from UIDAI Server)

TPAV # EN3CB2LR5O
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Photograph of the visit 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Nema’s farm Google timeline image of 2022 and 2018  
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Nema’s farm Google timeline image of 2017 and 2015  

101



 

 

 

 

 

 

 

 

Committee visit with applicant at Barman site  
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Committee visit at CBWTF site Biner 
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Committee visit with applicant at Barman site  

Committee visit at MRF site Sankal road  
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IN THE MATTER OE: 

AJAY PRATAP SINGHPATEL 

STATE OF MP & ORS 

[Rule 4(1) of the Rules framed under Advocates Act, 1961] 
BEFORE THE NATIONAL GREEN TRIBUNAL 

O.A. No. 06/2024 

Name & 
Fathers Name 

Pushpendra Singh, 
RegionalOfficer, 

MPPCB 

I/We/Appellant/ClaimantVPetitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint, 
engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall 
include application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of 
orders passed in these proceedings, in this court or any other court in which the same may be tried/ heard'proceeded 
and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per 
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications, 
affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages 
and also agree to ratify and confirm act done by him/them as if done by me. 

Accepted 

In witness whereof i/we do hereunto set mylour hand to the presents, the contents of which have been duly 
understood by me /us this 29 February 2024 at Jabalpur. 

Regional Office Jabalpur. 

Name & Enrollment. 
No. 

VAKALATNAMA 

PARUL BHADORIA 
1587-2012 

CENTRAL ZONE BENCH, BHOPAL 

PRANJAL PANDEY 
MP 2881-2021 

SHIVAM DWIVEDI 
MP 3857-2023 

Versus 

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA 

Registered 
Address 

Scheme No. 5, Plot No. 
455/456, 

Address (If any) 
E-Mail Add. 

Vijaynagar 
, Jabalpur Madhya Pradesh 

482002 

parul.bhadoria04@gmail.com 

....RESPONDENTS 

advocatepranjalpandey@gmail.com 

advshivamdwivedi20@gmail.com 

...APPLICANT 

E-Mail Add & 
Telephone (If any) 
070761-4042780 Officer-in 
romppcbjbp@re 

diff.comn 

Telephone (If any) 

8085977111 

9340657120 

8878471359 

Status in Signature 
case 

Charge 

Regionat ficer 
M.P.Pollution Control Board 

Ptalpu (M.P.) 
m'Signature 


